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SECO~D REPORT OF THE COMMITTEE ON PETITIONS 

(FIFTH LOK SABHA) 

I 
INTRODUCTION 

I, the Chairman of the Committee on Petitions, having been 
authorised by the Committee to present the Report on their behalf, 
present this Second Report of the Committee to the House. 

1.2. The Committee in their Sixth Report (Fourth Lok Sabha). 
presented to the House on the 24th December, 1969, had made certain 
recommendations on Petition No. 9 from Shri Bipin Chandra J. 
Antani and others of Kutch District regarding the development of 
Kutch area and Kandla and Tuna Ports. 

1.3. The recommendations of the Committee were pursued with 
the Ministry of Shipping and Transport and other concerned Minis-
tries and they were requested to intimate the action taken by them 
to the Committee. 

1.4. The Committee considered the action taken replies of the 
Government at their sitting held on the 30th June, 1971, and decided 
to take further evidence of the representatives of the Ministry of 
Shipping and Transport and other concerned Ministries with regard 
to the problems and development of Kandla and Tuna Ports. The 
Committee took the evidence of the officers of the concerned 
Ministries at their sittings held on the 2nd August and 2nd Sep-
tember, 1971. At their sitting held on the 3rd September, 1971, the 
Committee decided to visit AhmedaJ:?ad, Kandla Port and Bbuj for 
an on-the-spot study of the problems concerning the development of 
Kandla Port and the Kutch area. Accordingly, the Committee 
visited Ahmedabad, Kandla Port and Bhuj from the 10th to 13th 
November, 1971. During their on-the-spot study tour, the Com-
mittee held discussions with the concerned representatives of the 
State Government of Gujarat and certain non-official organisations. 

1.5. The Committee wish to express their thanks to the Secretary, 
Ministry of Shipping and Transport, Chairman of the Kandla Port 
Trust and other officers of the concerned Ministries as well as of 
the Govel1UDent of Gujarat for furnishing to the Committee the 
material and information they wanted in connection with the 
examination of the subject and for giving oral evidence before the 
Committee. 
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The Committee also express theIr thanks to the following non-
oftb:tal organisations wlto$e l1!pre~ll~atives appea.r~ for informal 
discussions with the Committee or submitted written memoranda 
to them:-

(i) Ahmedabad Millowners' Association; (ii) Gujarat 
Chambers of Commeree and Industry; (iii) Gujarat Export 
Corpol"ation Ltd.; (iv) Kandla Free Trade Zone Indus-
trialis~s Association; (v) Kandla Port Steam Ships Agents 
Association; (vi) Gandhidham Chamber of Commerce 
and Industry; (vii) Transport and Dock Workers' Uni<m; 
(vii',) Kandla Port Workecs' Union; (~) G~dhidham 

Block Congress Committee, (x) Gandhidham Munici-
paUty; & (xi) Mis Cargo Movers. 

1.6. The Committee considered and adopted their draft Report 
at their sittings held on the 19th and 20th January, 1972. 

1.7. The recommendations/observations of the Committee on the 
.above mentioned matters have been included in this Report. 
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ACTION TAKEN BY GOVERNMENT ON THE RECOMMENDA-
TIONS CONTAINED IN THE SIXTH REPORT OF THE 
COMMITTEE ON PETITIONS, FOURTH LOK SABHA, 
RELATING TO PETITION NO.9, FROM SHRI BIPIN 
CHANDRA J. ANTANI AND OTHERS OF KUTCH DISTRICT 
REGARDING DEVELOPMENT OF KUTCH AREA. 

2.1. In their Sixth Report (F.ourth Lok S,/Jba) presented to the 
House on the 24th December, 1969, the Co~itteeon Petitions had 
made the followin'g recommendations on the above-Q1entioned peti-
tion:-

(i) "The Committee have noted the steps being taken by the 
Ministry of Railways for the construction of a new rail-
w~y line in the Kutch area. They hope that the proposed 
railway line from Gandhidham to Lakhpat via Mundra, 
Mandvi and Koteshwar woulrl. be expeditiously comple-
ted. They would, how.ever, stress the need for undertak-
ing surveys for the construction of more railway lines, 
e.g. from Kandla to Bhuj and ahuj to Khavda, keeping 
in view the p.otentialities of 4"affic and the strategic needs 
of the area." 

(ii) "From tlie comments furnished by the Ministry of Trans-
port and Shipping, the CommJ.tte.e have noted that there 
J. a decline:in the uade and traffic bandIed by the 
Kandla Port. The Committee desire that the causes of 
th,is decline should be carefully analysed and intensive 
.efforts made to utilise fully the ~lititi availa.ble at the 
port by increasing trade and tr~i1ncso that huge invest-
ments made in the development of Kandla Port bring 
in the desired results." 

(iii) "The Committee have noted that Tuna continues to func-
tion as .a separate port. The CommSttee hope that ~eces
aary measures would be taken by Government to ensure 
that Tuna continues to function as an independent Port 
and is able to attract adequate traffic." 

(iv) "From the comments furnished by the Ministry of Infor-
mation _ Bl'oadcatting. the Committee have noted the 

3 
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frequency and duration of the current programmes 
broadcast on the Radio in the local dialects of Kutch. The 
Committee appreciate the difficulties experienced by the 
Government in increasing the frequency and duration of 
such programmes due to paucity of literature in Kutchi 
dialect and non-availability of the requisite talent in that 
dialect. However, in view of the growing importance of 
radio as a medium of mass communication ;and educa-
tion, particularly in the border areas, the Committee 
would emphasise that steps should be taken to build up 
the required talent quickly so that regular programmes 
in the local languages, both in Kutchi and Sindhi, may 
be introduced early. The Committee desi~ that maxi-
mum use should be made of the existing talent in Kutchi 
and Sindhi languages and the duration and frequency of 
the programmes in these languages from the Bhuj Station 
of the All India Radio should be progressively increased." 

(v) "The Committee desire that Government should give due 
consideration to the development of such industries in 
the Kutch area as can utilise the mineral and other re-
sources of the area, keeping in view the needs and skills 
uf the inhabitants and the over-all economic and indus-
trial development of the region. The Government should 
pay special attention to build up the infra-structure in 
the area." 

(vi) "The Committee hope that Government fully realise the 
strategic importance of the Kutch Area and appreciate 
the problems faced by its inhabitants. Government 
should consider the question of appointing, if there is 
none already, a co-ordinating agency to ensure an even 
and harmonious development of this border area." 

[paras 2.17 to 2.22, Sixth Report, Fourth Lok Sabha} 
2.2. The above recommendations were pursued fur implementa-

tion with the Ministries of Railways, Shipping and Transport, In-
formation and Broadcasting, Industrial Development and the Plan-
ning Commission. The action taken repl~es of the various Depart-
ments are summed up below seriatim. 

(1) Re. Recommendation in para 2.1 (i) 
[Ministry of Railways (Railway Board)] 

In their communication dated the 21st January, 1970, the Minis-
try of Railways (Railway Board) stated that "Engineering and 
Tramc Surveys for the construction of a new railway line, both 
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B. G. and M. G. from Gandhidham to Lakpat via Mundra, Mandvi 
and Koteshwar, have ah"eady been commenced. These surveys are 
in progress and will be completed by the end of December, 1970. 
Further consideration to the proposal for the construction of this 
railway line will be given after the surveys are completed and the· 
survey reports examined by this Ministry. As regards the propo-
'Sal for undertaking surveys for new railway lines from Kandla to· 
Bhuj a'lld Bhuj to Khavda. it may be mentioned that the funds for 
new lines are extremely limited and even out of these several 
works in progress will have to be completed. As such, priority is 
being given only for the construction of a few inescapable rail lines. 
justified on defenceitop priority development constructions. As such 
the proposal for new lines from Kandla to Bhuj and Bhuj to Khav-
da may ha¥e to await better times for consideration. No useful 
purpose will, therefore, be served by undertaking surveys for them 
at present as they will !>ecome out of date if at all the construction 
of the lines is to be considered at distant future date only." 

Subsequently, in their communication dated the 3rd Junl', 1971, 
the Ministry of Railways (Railway Board) intimated that "over 
95 per cent progress has beep achieved on the engineering and traffic 
survey work on the Gandhidham-Lakhpat new M. G. B. G. rail 
link. In November, 1970, a revised estimate for the surveys was 
sanctioned incorporating the survey work for the conversion of the 
Gandhidham-Bhuj M. G. Section into B. G. as part of the surveys al-
ready in progress. About 30 per cent progress has been achieved 
on the conversion portion of the surveys up-to-date (3rd June, 1971). 
The surveys as a whole are expected to be completed within the 
next three months and the reports will be received shortly there-
after. Further consideration to this new line-cum-conversion pro-
posal will be given after the survey reports are received in the 
Ministry of Railways and examined from all angles." 

The Committee considered the above action taken replies of the 
Ministry of Railways (Railway Board) at their sitting held on the 
30th June, 1971, and desired that they might be informed of t'he 
progress made by Government in opening the new Gandhidham-
Lakhpat Railway Line and the conversion of the Gandhidham-
Bhuj metre-gauge section into broad-gauge section by the end of 
August, 1971, and of the final programme of completion of these 
projects. 

The Ministry of Railways (Railway Board) who were requested 
to intimate the progress made in the matter, in their communica-
tion dated the 16th September, 1971, inter-alia stated that "The field 
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wor~ on ~ :E.ngineerip.g and Tr¢'fi,cSurveys qn G~idham
~~ M. G. B. G. rail link ~1l4 ~ cop:ven;ion ~f G.alJ.dJ:lidham-
~uj M. fJ. ~ction to ~. G. is e~~d. The pr~paration of de-

.aigns, p~l)S, es~~, reports etc. are in prOgJ"e8S. The field work 
;lCtuaUy took ~ little more time than JUl~iPf~ o.wing to the diffi.-
-cult ~wr~ of tlJ.e terrain in some !!reas. T~ work as a whole is 
expected to be completed and a report submitted b~ 3~t DeceJIl.b.er, 
UJ71. A ~i4ic:m on t~ project ~hJding the programme of con-
struction and other details will be taken after the survey reports 
.are received from the Qailway AdmiaiBtratiou and examined from 
.all aspects." 

(2) Re. Recommendations in para 2.1 (ii) and (iii)" 

[Ministry of Shipping and Transport] 

(a) "The traffic handled at the Port of Kandla increased from 
about 8.4 lakh tonnes per annum in 1957-58 to ·26.6 lakh tonnes per 
annum in 1966-67. After that year, however, the traffic declined as 
;shown below:-

- -- -------- ------------------- ----
Year 

----------- ------

1967-68 
1968-69 
1969-70 

{upto 25-2-1970) 

Traffic handled in tonr_cs 
--- ------------

24,65,071 
20.3S,7CO 

19.00,Qoo (approxim.arely). 

The decrease in the traffic was mainly due to decre~ in imports 
oOf foodg:rains and mineral oils. Owing to ~ green revolution in 
the country there was less need to import fqQdgrains. The }{o-yali 
Refinery in GUjarat is now supplying the mineral oil requirements 
ot Kandla hinterland and the need to import mine~l oil through 
the Port of Kandla had considerably decreased. Similar]y, the ex-
ports of iron are originating from Rajasthan have completely ceas-
-eq. due to these exports being uneconomical in the international 
market. 

The Port authorities had taken up with the Railways the ques-
tion of giving concession in railway freight specially for the cotton 
moving from Punjab because a substantial quantity Qf this com-
modity was being exported in the past through Kandla. ;Bu.t for 
some years this commodity is not moving through Kandla because 
the Railways have given a concession in regard to movements 

T d·-*ZonThe FOOd ItheatS rcprdiDg development of Kutch area, Kandla Pon, Kan4la Free 
ra e _ _ e an _ t TUllIl POll have been studied bytbe ~ in pater detail. 

k account of that ~tudy forms pan of this Repon in the following Sections. 
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through Bombay (iii the ground that there is tail-road competition 
on that route. This has resulted in the diversion 01 some traffic 
frorn Kandla to Bmnbay. 

However, the imports in fertiliS'2rs and rock ~osphate have 
shown an upward trend. The Chairman and the other officials of 
the Kanclla Port Trust have been touring the hinterland and con-
tacting various trade organisations and individual trade interests 
explaining to them the advantages and the facilities offered by the 
Port of Kandla to route their cargo through Kandla. Brochures 
showing the facilities available with Kandla Port are being widely 
distributed to the trade interests in the hinterland. As a result of 
these efforts, traffic at this Port is now getting diversified. Exports 
of soap-stone, crushed bones etc. are on the increase and export of 
new commodities like transmission towers, pipes and tubes, cable 
drums and steel have commenced during the course of this year. 
An experimental c<Jnsignment of tea from Assam was also very suc-
cessfully routed through this Port during the month Gf August, 1969. 
The imports of mineral oils are also now showing a tendency to 
increase. Exports of Neptha also took place during the last two 
years. 

The Ministry of Shipping and Transport bad appointed a Com-
mittee to consider the problems relating to Kandla Port under the· 
Chairmanship of the Secretary, Ministry of Shipping and Trans-
port. This Committee had made a number afreeommendations for 
the development of traffic at Kandla and industrialisation in the 
Kandla-Gandhidham area. Action is being taken on these recom-· 
mendations. 

The Port authorities have recently revised their wharfage charges· 
with a view to making use of the port more attractive to the trade 
from the hinterland. 

It is hoped that the tramc at Kandla will gradually pick up es-
pecially as the Port has no1\' been connected with the Broad Gauge-
Railway System also. 

(b) When Kandla was declared as a major port and its limits 
were specified in January, 1950; the nrlnor Port of Tuna; which is 
situated at a distance of about 30 kilometers QY road from Kandla, 
fell within the limits of the Port of Kandla. Thus Tuna is under 
the administrative control of the Kandla ~ort Trust although it is 
a separate entity like the number of Bunders· which are included" 
within the port limits of Bombay. 
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Since Tuna is handling only sailing vessels and fishing traffic it 
bas to compete with other minor ports situated in its vicinity 
which are under the jurisdiction of the Government of GUjarat. 
'The traftlc handled at the Port of Tuna during the course of the last 
-five years has been as under:-

Year Total traffic handled in tonr.es 
----_._----- ----- ---_ . . _-------
1965-66 6428 

90 70 

10335 
8970 

1966-67 
1967-68 
1968-69 

1969-70 4800 (approximately) 
'(upto 25-2-1970) 

--------
A separate scale of rates is being prescribed in respect of the 

-wharfage charges and other operations carried out at Tuna in order 
"to develop traffic being handled at that place." 

(3) Re. Recommendation in para 2.1 (iv) 
[Ministry of Information and BroadMSting] 

"The recommendation of the Committee has been noted Con-
1;tant efforts are underway to improve the quality of Kutchi pro-
-gramme. Subject to availability of suitable talent and adequate 
resources, efforts will be made to increase the duration of Kutchi 
and Sindhi programmes from Bhuj Station, in keeping with the 

"Programme pattern and the listeners needs." 

(4) Re. Recommendation in para 2.1 (v)" 

(a) [Ministry of Industrial Development] 

"Kutch does not have any agricultural or forest resources but 
fortunately the mineral resources are good and available for exploi-
tation. To assess the mineral wealth of Kutch area, the Geological 
-Survey of India and the Gujarat State Directorate of Mining and 
Geology are engaged in the exploration of bentonite lignite etc. 

-While drawing up of developmental projects, the availability of 
mineral resources etc. of Kl1tch area has been taken note of. A 
project (under joint Central-State Sector) for setting up of 'export 
-oriented alumina plant has been included in the 4th plan. 

Industrial estates at Gandhidham and Madhopur have been es-
-tablished for the benefit of small scale Industries. During the last 
---- ------.----- --------

"Pleast' see foot-note on page 6. 
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three years, a number of unlicenced salt woqs have been develop-
i!d on account of the encouragement given by the State Govern-
ment. Similarly, a cotton spinning unit has also been established 
at Adipur. Among the future large scale Units, a fertilizer plant 
in the cooperative sector is expected to be set up at Kandla. Most 
-of the sheds for the industrial estates at Gandhidham have been 
-occupied by industries and more than a dozen units have started in 
the Kandla Free Trade Zone area. 

The progress of the industrial activity can be gauged from the 
follOWing data: 

Activity Year 1961 1970 

.----
No. of Small Scale Indl1.strial Units. 17 126 

Units under Factories Act, 1948 47 71 

Licences isst:ed . Nil. 4 

Letters ofintents Nil I(Se) 
_ .. _ .. _-

Government has tried to create infra-structure facilities and 
now Kutch is linked by metre gauge as well as broad gauge alnd 
'National Highway with the other parts of the country. The State 
Government has also made a proposal for establishing a nuclear 
power station and the matter is under consideration. 

The State Government has already taken several measures for 
the development of traditional handicrafts of Kutch. Under the 
Rural Industries Project Programme, which is centrally sponsored, 
there is a Rural Industries Project at Bhuj which covers about 113rd 
of Kutch Division. The Rural Industries Project, Bhuj covers 5 
'Talukas with an area of 4038 sq. miles and a population of 3.72 lakhs 
persons. There are about 520 villages, of which 115 villages are 
electrified. During the 1962-70, Rs. 21.52 lakhs, comprising of 
Rs. 8.15 lakhs grants and Rs. 13.37 lakhs loans, were spent in Bhuj 
Project for the development of Small and Cottage industries. Upto 
the end of March, 1970, 1269 industrial l.Ulits have been assisted; 
providing employment to 2450 persons. The' industrial develop-
ment in the initial stages was confined to mostly traditional indus-
tries. However, from 1965-66 onwards efforts have been made by 
the Project Staff to encourage small scale power operated industries 
like. sheet: ~etal, cutlery, agricultural implements, carpentry con-
fectionery, Ice candy, soap, dyeing and printing. The Project 
authorities. have also organised training centres in leather tanning, 
electropla~ng, wool wearing, Ambar Spinning, blacksmithy etc. 
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Common faeility centres in cutlery and wool carding have also been 
established. Under various schemes of financill assistance, lOmt 
units have bt!H!tt rendered help to the tune of Rs. 9.82 lakhs. Fur-
ther, State Bank of .India has also assisted 8 units with finance of 
Rs. 1.38 lakbs; The Gujarat State FinanCe Corporation has also-
assisted a dozen units-with Rs. 12.00 lakhs incluSive of larae scale-
units like spinning mills and units in the ftee trade zone of Kandla." 

(b) [Pla1l.ning Commission] 

''The matter was referred to the State Government, who have 
indicated the action taken so far in this regard. A brief summary 
of the action reported to have been taken by the State Governments-
on the above suggestion is given below:- . 

Dairy Farming.-The establishment of a Government dairy will 
be uneconomical for the first five years. Government would, how-
ever, be willing to render all possible help to Kutch District Co-· 
operative Milk Producers' or Milk Consumers' Cooperative Society. 
if they come forward to start a dairy. 

Animal Husbandry.-Already there is one cattle breeding farm 
at Bhuj, one sheep breeding farm at Nakhtrana and one Camel 
Breeding Farm at Bhori under Government. Besides, 8 sheep ex-
tension centres and one wool grading centre have been established. 
One fodder seed production farm is attached to the Cattle Breeding 
Farm at Bhuj. Moreover, for the establishment of one larger sheep 
breeding farm and for the development of grassland in Banni area. 
provision of Rs. 30 lakhs and Rs. 2.46 lakhs in Fourth Plan have' 
been made respectively. 

Fishing.-A comprehensive scheme for (i) Training of fisher 
youths in modem method of fishing (ii) Survey of existing fishing 
resources and location of future resources and (iii) mechanisation 
of fishing boats, was approved by the Government in 1968 ~nd is 
being implemented since then. There is Fio;hers' Central Coopera-
tive Association for helping the Fisherme.n for transportation and' 
marketing of fish. In addition, su:.table reservoirs like Rudramata. 
Vijayanagar, Khasod aind fish seed production centr~ are regularly-
being taken up for development. 

IndU8trial Development.~ prOvision of Rs. 3.05 lakhs has been-
made during Fourth Plan for the training Centre at Kusch Bharat. 
A Rural Industries Project is already under operation sinee 1963-64. 
Financial assistance of about Rs. 23 lakhs have been given by the-
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State Government, State Bank of India and Gujarat Finance Cor-
poration to the industrial units. 

For the development of small-scale industries, industrial estates 
:at G8I1dbidham and Madhopur have been established. Another strik-
ing feature of the industrial activity is the establishment of more 
!than a dozen units at Kandla. Free Trade Z6ne, a number of Salt 
Works. a Cotton spinning Units at Adipur. The establishment of a 
"Fertilizer Plant in Cooperative sector, is also under active considera-
tion. As a result of Govt. encouragement, the number of small-scale 
industrial units from 1961 to 1970 has increased from 71 to 126, and 
of those under Factory Act, 1948, from 41 to 7l. 

Regarding the allocation of Rs. 40 lakhs by First Finance Com-
nssion, the Government of Gujrat have stated that it was for Sau-
rashtra and not for Kutch. 

Establishment of Autonomous Corporation fd'r Kutch: The State 
'Government do not think it necessary to set up a separate autonomous 
Corporation for Kutch, when already in the State there exist Gujarat 
Industrial Investment Corporation, Gujarat-Industrial Corporation, 
'Gujarat Mineral Development Corporation and a high level small in-
dustries Board. State Government have also recently set up a high 
level committee under the chairmanship of Shri Jaisukhlal Hathi for 
the balanced development of different regions in the State. 

Educational facilitiles: It is stated that out of 905 inhabited 
villages of the district, 716 villages or 79% are already being served 
by primary education facilities. In addition there are at present 48 
higher secondary schools in Kutch District. Permission to open 18 
new High Schools in Kutch has also been given. At the time of the 
formation of Gujarat State, there was only one college in Kutch 
district. Now there are 3 colleges. 

Technical Education: Gove does not feel the necessity to 
open new training institutions when the existing facilities in the' area 
are not being fully utilised. 

Electricity: The State Government has assured that arrangement 
for power supply are being made and all demands would be met by 
the Electricity Board during the course of time. A 132K.V. line con-
necting Kutch with the State Grid is being laid and is expected to 
be ready by March 1971. ' 

Cement Industry: If any private party comes forward to establish 
cement industry in Kutch region, all possible help will be rendered 
to them by the State Government. 
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Roads: In the Twenty years Road Development Plan (1961-
1981), the State Government already proposes to provide a State 
Highway connecting Gandhidham-Angar-Mundra-Mandvi-Nalia Nara-
yan Sarowar and Lakbpat. The work on the major portion of the 
road plan is already in progress. 

Sainik School: One Sainik school already functioning at Balachadi 
in the State can sufficiently provide facilities to boys from Kutch. 

Aluminium Plant: A proposal for the establishment of an alumi-
nium plant has been submitted to the Central Government. 

Railways: The Railway Board has sanctioned preliminary engi-
neering and traffic Survey of Gandhidham-Lakhpat via Mundra-
Mandi and Koleshwar, but it has, for the present, not accepted the 
demand for extension of broadgauge line from Gandhidham to Bhuj 
because traffic on present metre-gauge line has not grown to its-
maximum handling capacity. 

The Government has adopted a strategy for the industrial deve-
lopment of the State. The-strategy is to provide infrastructure 
facilities in the Kutch district. Critical intervention of the State 
for promotion of large and medium industries, direct assistance to 
small industries and promotion of research and quality consciousness~ 

The talukas of Khadir and Khavda, have been verified as back-
ward areas in the district of Kutch by the Government of Gujarat 
and would get the benefit of specific schemes for economically back-
ward Taluka. Kutch has also been recommended getting the benefit 
of Central schemes of rural works programme and concessional 

. finance for industrially backward districts." 

(5) Re. Recom.mendation in para 2.1 (vi) •• 
[Ministry of Industrial Development] 

"The State Government who was contacted in the matter is not 
in favour of setting up a coordinating agency for the development 
of Kutch District at this stage. The State Government had appoint-
ed in June 1969 a State Level Committee to prepare an integrated 
Master Plan for the econoInic and industrial development of the 
Kutch District in general and Kandla-Gandhidham in particular. 
The Committee is expected to prepare this master Plan after eva-
luating the available data about mineral, agro-chemical and marine 
resources of the district, coordinating future planning and develop-
ment resources in all sectors of economy. 

··Please see footnote on~page 6. 
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This Committee is also to compile the da,ta about other ancillary 
raw material and infra....structure a'V'ailable and will spell out the 
industries which can be established in Kutch. The State Govern-
ment is also planning to hold Industrial Seminars in Kutch District 
for tackling the problem of inadequate Industrial growth in this 
region." 

2.3. The Committee are glad to note the stepS being taken by 
Government to augment the raUway facilities in the Kutch area. 
They have also noted the steps being taken to boost the traffiC' 
han dIed at the Kandla and Tuna Ports. The Committee also note 
that eftorts are being made to increase the duration of KutClhi and 
Sindhi programmes from the Bhuj Station of All India Radio. The 
Committee have also noted the steps being taken to speed up the 
industrial growth of the area. 



,.. m 
DEVELOPMENT OF KUTCH AREA 

A. Plan Provlisions 

3.1 In a wr'ltten <note furnished to the Committee it has been 
1Stated that the Third Five Year Plan was the first concerted effort 
at the development of the areas comprising the present state of 
Gujarat. Of the total expenditure of about Rs. 64.34 crores incur· 
red during the Third Plan period on district level schemes, an 
amount of Rs. 4.21 crores was spent in Kutch which works out to 
about 6.54 per cent of the total expenditure., while according to 1961 
census the population of Kutch accounted for only about 3.38 per 
cent of the total population of the State. .In terms of per capita 
expenditure during Third Plan on district level schemes, it was 
about Rs. 60.50 for Kutch against Rs. 31.18 for the State as a whole. 
During the three annual Plan periods 1966·67, an expenditure of 
about Rs. 50.24 crores was incurred on district level schemes. Of 
this, about Rs. 2 .. 53 crores were spent in Kutch which works out to 
5.03 per cent of the total expenditure of Rs. 50.24 crores incurred for 
the State as a whole. In terms of per· capita, this works out to Rs. 
36.34 for Kutch District as against Rs. 24.35 for the State as a whole. 
Of the overall outlay of Rs. 455 crores for· the State's Fourth Plan, 
the outlay on district level schemes accounts for over Rs. 123 crores. 
The district-wise break-up of this worked out by the concerned 
D~artments indicated that an amount of Rs. 6.79 crores was allo-
cated for Kutch DistriCt, which works out to about 5.63 per cent of 
the total amount allocated to all the districts in respective district 
level schemes. In terms of per capita, the per capita outlay on dis-
trict level schem(!S works out to Rs. 58.39 for the State as a whole 
while for Kutch it works out to Rs. 97.56. 

B. Special programme 

3.2. During their on-the-spot study visit, the Committee were 
informed that the State Government had been- keeping the special 
needs of various districts in view while formulating the d~veloi»
ment programmes. Besides, a special programme for selected dis-
trict level schemes had been evolved and was being implemented 
since 1968-69 for satisfying the local needs of the rural areas under 
vital sectors like minor irrigation, rural electrification, roads and 
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water supply. An annual provision of Rs. 2.25 lakhs wa-g DeiiIg' 
made for thiS spedal p1'03l'8JDJIle; The allbcations from this provi-
sion to various districts were determined having regard" to' the 
level of development reached by each district and its rural ~opula
tion. 

In addition, two areas of Kutch District viz. Khadir and Khavda. 
received the benefit of the special programme taken up for accelera-
ted development of 26 economically bacKward talukas. This prog-
ramme had been initiated since 1968-69 and was being continued 
during the Fourth Plan. Each of these two areas got funds for this" 
prograniIlle at the rate of one lakh per taluka per year. 

C. Rural Works Programme 

3.3. It has been stated that of the nine taJukas in Kutch District, 
seven talukas are covered under special rural works programme 
evolved by the Central Government for chronically drought-affected 
areas. In the entire State 41 talukas are covered ullder this pro-
gramme. Kutch district accounts for seven of these 41 talukas. 

D. Industrially Backward Areas 

3.4. The Committee have been informed that Kutch District is 
one of the ten districts in Gujarat State which have been declared 
as industrially backwa'l"d by the Government of India in consulta-
tion with the State Government. Industries that might be set up 
in such backward districts are eligible for concessional finance from 
all India financial institutions. 

E. Physical Targets and achievements 

3.5. The following are stated to be developmental programmes in 
hand and the physical achievements so far in the Kutch District in 
the spheres of (i) Dairy $ld Animal Husbandry, (ii) Fisheries, (iii) 
Reclamation, (iv) Irrigation, (v) Electrification, (vi) Road Develop-
ment, (vii) Railways, (viii) Ports, (ix) Industries, (x) Education, 
(xi) Health, and (xii) Water Supply. 

(1) Dailry and Animal Husbandry Programme: 

3.6. In a written note furnished to the Committee, it has been sta-
ted that under the animal husbandry programme one cattle breeding 
farm at Bhuj, one sheep breeding farm at Nakhtrana and one camel 
bre~ng farm at Dhori are being run by Government for improve-
ment of cattle, sheep and camel respectively. BeSides, a network of 
8 sheep extension centres has been established for improvement of 
sheep in thil area. 
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A wool grading centre has been established to grade local wool 
Provision has also been made in the Fourth Five. Year Plan for 
training of breeders and shearers. One fodder seed production farm 
is attached to the cattle breeding fann at Bhuj. 

3.7. A Sheep and Wool Development Corporation has been formed 
in the State in which the State Government holds 49 per cent shares. 
The Corporation has started a large scale sheep breeding fann at 
Nal'la. The farm will have 5,000 sheep and will produce 670 superior 
rams every yellir. It will also undertake large scale production of 
crossbreed sheep by cross breedijng with the Russian Merino strain. 
The first batch of 1000 Russian Merinos has already arrived at the 
farm. There is a provision of Rs. 25 lakhs for this farm duriD.g the 
Fourth Five Year Plan. This provision will now be utilized for 
contributing to the share capita.l of the Sheep and Wool Development 
Corporation upto 49 per cent of its total share capital. 

3.B. An integrated scheme for the development of Banni area 
was taken up and implemented as a plan scheme upto 1968-69. Now, 
this scheme has been modelled on the following lines:-

(a) Development of cattle 

(b) Development of grass 

(c) Development of village tanks for increaSing wat>er supply 
for cattle and human beings. 

2. Fisheries 

3.9. It has been stated that after surveying the area between Sir 
Creek and Kandla, a comprehensive scheme incorporating the 
aspe.cts of ('~) training of fisher youths in modern methods of fishing, 
(ii) survey of existing fishing resources and location of future 
resources, and (iii) mechanisation of fishing boats was approved by 
Government in the Second Five Year Plan and it is being implement-
ed since, then. As a follow-up of the training programme of fisher 
youths, supply of mechanised fishing boats W'~th accessories on loan-
citm-subsidy basis has been taken up by relaxing the condition of 
security only for Kutch area. The conditions relating to security 
against the Government loan have been relaxed for Kutch area as 
the fishermen do not possess sufficient immovable assets to provide as 
security. 

3.10. It has been pointed out to the Committee that transportation 
and marketing of fish is a major problem confronting the fishermen 
of this area. In order to solve that difficulty, the Gujarat Fisheries 
Central Cooperative Association will now take up the marketing of 
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fish by oftering reasonable rates to fishermen and also will arrange 
for preservation and transport of fish. 

3.11. The Committee have been informed that the State Govern-
ment has also established an Ice Factory and Cold Storage Plant at 
Kandla, operated by the Department of Fisheries. A special fishing 
je.tty has also been provided at Kandla Port. Survey by three 
Government trawlers has been going on since 1969 from Mandvi and 
J akhau for the location of fishing grounds. 

3.12. In addition under the Inland fishel"~esl development pro-
gramme, suitable reservoirs like Rudramata, Vijayanagar, Gharod, 
etc., are taken up for development. The. CejIl.tral Fisheries Corpora-
tion is also exploiting the Inland fisheries resources in Kutch. It is 
proposed to intenS'~fy fish culture in Kutch by establishing fish seed 
production centres and stocking of the reservoirs regularly. 

(3) Reclamation of Little Rann of Kutch 

3.13. The Committee have been informed that in the Little Rann 
of Kutch, the State Government carried out soil surveys during the 
period 1962-64. To investigate the feasibility of reclaiming the saline 
soils of the Little Rann of Kutch, F.A.O. Mission consisting of three 
members visited the area in December, 1964 and submitted their re-
port in 1965. The Mission, while giving the outline of a master plan 
for reclamation scheme recommended that for the study of desalini-
sation possibilities experimental fields of 5 hectares each must be con-
structed and exploited in two years' period and after poS'~tive results 
are established a pilot project of about 400 hectares can be contruct-
ed for research of civil engineering and agricultural aspects of 
reclamation. A similar scheme for the great Rann of Kutch was also 
recommended. 
v 

3.14. In pursuance of these recommendations of expert Committees, 
a pilot project for conducting investigations and experimental works 
in saline area estimated to cost about Rs. 3 crores was submitted 
to the Government of India in 1966 for obtaining assistance from 
the United Nations Special Funds. The same was not finalised and it 
was suggested by Government of India to undertake experiments on 
a small scale a<t the cost of the State. Accordingly,the State Govern-
ment undertook the experimental works on small plots. The results 
were quite promising. Later on in September, 1969, a modified 
draft scheme of pilot project estimated to cost Rs. 130 crores for 
conducting experiments, etc., was submitted to the Government of 
India with a request to recommend the same for assistance from 
U.N.D.P. funds. 
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3.15. It has been pointed out to th-e Committee that the State as· 
a whole is lagging behind in the field of imgatioD. Excluding Nar-
mada, the ultimate irrigation potential that may be available. in the 
State through all types of irrigat:on schemes (except private wells 
and tubewells) whether they are completed, continuing or which can 
be taken up in future, is estimated at 42.37 lakh acres. Of this, 
34.21> lakh acres will be ijn Gujarat areas, 6.67 lakh acres in .Saurash-
tra area and 1.50 lakh ,acres will be. in Kutch area. By the end of 
li'ourth Five Year Plan, it is estimated that about 60 per cent of ulti-
aate irrigation potential will be created. Similar percentage for 

Kutch larea would be about 87 per cent. As there are no big rivers 
~n Kutch District emphasis is being laid on developmejnt of irrigation 
facilities through medium and minor irrigation schemes. Narmada 
al{)ne is estimated to provide an irrigation potential of about 46 lakh 
acres to the Gujarat State of which 8.25 lakh acres is expected to be 
available to the Kutch d~strict. It has been stated before the Com-
mittee that the ultimate solution of the problem relating to the. deficit 
of the State in respect of irrigation facilities lies ip the exploitat'~on 
of the State in respect of irrigation facilities lies in the exploitatiol"' 
await the final outcome of the interstate dispute over Narmada water 
which stands referred to the Tribunal. 

(ii) Minor Irrigation: 

3.16. The Committee have been informed that the cost criteria 
and the cost benefit ratkl for minor irrigation works in Kutch District 
have been removed as a long term measure to mitigate the problem 
arising out of the frequent scarcity condffions. Under the scarcity 
relief programme, 126 works are in progress in the District. While 
the per cultivator expenditure for the Kutch region during the Third 
Plan, the three subsequent Annual Plans and the first two years 
of the Fourth Plan (i.e. 1969-70 and 1970-71) is Rs. 114.07, the corres-
ponding figure for the State as a whole is Rs. 28.81. 

3".17. It has been stated that Rs. 91.63 lakhs have been allocated for 
minor irrigation work-s (tanks and bandharas) of Kutch District dur-
ing the Fourth Five Year Plan. 

3.18. It has been further stated that in addition to the normal 
programme, minor irrigation works were taken up under 'the special 
programme of (a) selected district level schemes to satisfy the local 
needs of the rural areas and (b) accelerated development of econo-
mically backward talukas not covered by T.D. Blocks. Rs. 2.99 lakhs 
were prOvided during 1968-69 and 1969-70 and Rs. 1.06 lakhs had been 
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allocated during .the year 1970-71- for minot" iniption· works under 
program:r;ne (a) aoove,while under pl'Ogramme-(b) above; anamourit 
of Rs. 1.50 halls had oeen earmarked for K-alymtpUr' irrigation dam· 
in Khadir taluka. Both these programmes- are- in operation since. 
1968-69 and will be continued during the Fourth Plan period 

3.19. It has been added that as pe!" recommendall.on of the Centr,al 
Team, a craSh programme has been prepared for 10 chronically dro-
ught affected districts of the State wherein Kutch District has been 
included. Under this programme, among several other measures, 
minor irrigation works will be taken up in addition to the normal 
programmes included in the Fourth Plan. 

(iii) Tubewells: 
3.21. However, taking into consideration the scanty rainfall and 

stated that on the basis of the result of exploration of ground water 
resources by the Exploratory Tubewells Organisation of Government 
of India, 840 square miles area was found to be suitable for tube-
wells in Kutch District. Accordingly, 10 tubewells were First drilled 
by the Exploratory Tubewells Organisation in 1957-58 and 12 in 
1960-61, but only 8 tubewells turned out to be successful. 

3.21. However, taking into consideration the scanty rainfal and 
frequent scarcity conditions in the Kutch district, Government 
had ,approved a massive programme of 150 tubewells during the Third 
Plan. By the end of 1970-71, 175 tube.wells have been drilled, out 
::'If which 122 are successful. Out of these tubewells, 69 tubewells 
are used for irrigation purposes. The irrigation potential created 
by these tubewells '~s 15,295 acres. 

3.22. During the Fourth Five Year Plan, 40 tubewells are to be· 
drilled and an additional 11 tubewells are to be drilled under the 
crash programme. 

3.23. It has been added that in addition to the investment made 
~y the State Government under plan programmes for minor irriga-
tion, loans are also advanced for minor irrigation, 100000s are also 
advanced by the Land Development Bank to the cultivators for 
construction of new wells, repairs to the old wells and for the 
purchase of oil engines and pump sets. 

(iv) Medium Irrigation: 

3.24. The Committee have been informed that looking to the fre-
quent scare'ity conditions of Kutch (and also Banaskantha) District, 
the cost criter:a in respect of medium irrigation schemes also have 
been removed. Consequently the schemes which were previously 
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dropped as they were not coming within the cost criteria, are being 
considered afresh and if they are found technically feasible they are 
being processed further. Accordingly, the following medium irriga-
tion schemes will be taken up in1iand if-they are considered techni-
cally feasible after proper investigation:-

(a) Malthal (e) Kalaghogha 

(b) Gadhatad (f) Bhirudia 

(c) Jhangadia (g) Bitaveladia. 

(d) Bhuki (North) 

a.25. Two new schemes (a) Nara and (b) Kaswati Irrigation sche-
mes are included in the Fourth Five "Yeai' Plan. Nara irrigation 
scheme is already a budgetted scheme in the Annual Plan for 1971-72 
and the plans and estimates of the scheme are administrative ap-
proved, while, the plans and estimates of Kaswati are under prepara-
tion. 

) 5) Electrification: 

3.2·6. In a written note furnished to the Committee, it has been 
stated that the Dhuvaran Power Project power now flows in the 
Kutch District. Isolated by the Little Rann, previously the District 
was starving of electrical power as it was forced to maintain its own 
grid, fed by a small thermal powe.r house of 16 M.W. at K~ndla and 
a distribution system of 33 KV only. Kutch is now interconnected 
w~th the State's grid. 

(6) Road Development: 

3.27. During the course of their on-the-spot study visit the Com-
mittee were informed that as on 1st June, 1948 when Kutch became 
Part 'C' State, the road mileage in the District was only 265 miles, 
but that rose to 1446 miles by the end of 1969-70. The State as a 
whole was backward in road development. At the end of 1969-70, 
the State as a whole was lagging behind the Nagpur Plan target by 
15 per cent while Kutch District was behind by 13 per cent. 

3.28. In a written note furnished to the Committee it has been 
stated that during the First, Second and Third Five Year Plans, the 
expenditure incurred on road development for the Kutch District 
has been Rs. 46.88Iakhs, Rs. 101.50 lakhs, and Rs. 79.74Iakhs, respectI-
vely. The expenditure incurred on road development d\lring 1966-67, 
1967-68, 1968-69 and 1969-70 has been Rs. 5.33 lakhs, Rs. 2.24 lakhs, 
Rs. 14.27 lakhs and Rs. 16.45 lakhs, respectively. The State Govern-
ment has incurred considerable expenditure to wipe out the deficit 
of the Toad mileage of the district. 
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(7) Railways: 

3.29. In a written note furnished to the Committee it has been stat-
~d that the Government of India had included in the Third Five Year 
Plan the Jhund Kandla Brood Gauge Kne--232 K.M. in length. This 
line was opened for passenger traffic on 30-12-1969. 

In order that the Kutch District may get. more benefit of railway 
transportation, the State Government's Panel on Railways in its 
Report on the Fourth Plan, recommended the construction of follow-
ing two, among other, railway lines:-

(a) Gandhidham-Mandvi via Anjar-Mundra 

(b) Anjar-Lakhpat. 

3.30. The Railway Board has sa'nctioned, in October, 1969, a pre-
liminary engineering and traffic survey of Gandhidham-Lakhpat via 
Mundra-Mandvi and Koteshwar, a distanc~ of 302 Kms. This line is 
expected to connect the villages (If Tuna. Bhadreshwar, Mundra, 
Mandvi, Nalia and Koteshwar. At present, the work of survey is 
in progress. 

3.31. It has been further stated that the local institutions have 
been demanding construction of the above line as well as other 
railway lines. One of their demands is the extension of the present 
broad gauge line from Gandhidham to Bhuj and then to Khavda to 
help the development of industries. There is also a demand for a 
circular railway line connecting Bhuj with Mundra, Mandvi-Jakhau, 
Lakhpat and Nakhtrana. It has been also sla'ted that the Railway 
Board has stated that the question of constructing a broad gauge 
railway line from Gandhidham to Bhuj can be considered only after 
the traffic on present metre gauge line outgrows its maximum hold-
ing capacity. It has also been stated that the question of extension 
of tne line upto Khavda can be considered later on. 

(8) Ports: 

3.32. The Committee have been informed that there a:re four 
ports in Kutch. Out of these, Kandls. is a Major Port, Mandvi is an 
Intermediate Port and Jakhau and Mundra are Minor Ports. 
Kandla being a Major Port is administered by the Kandla Port 
"Trust and its development is being done by the Port-Trust. The 
development of Mandvi port has received considerable attention 
during all the three Five Year Plans. The State Government is 
alive to the need for development of ports in Kutch District. The 
'Mandvi Group of Ports needs adequate lighterage facilities and 
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minor im?rovements and provision of Rs. 10.50 lakbs is made for' 
the5E! facilities in the Fourth Plan. 

(9) Industries: 

(i) Infr8-structure, Industrial Estates etc. 
3.33. In a written note furnished to the Committee, it has been 

stated that the State Government is making an possible efforts to 
create infra-structure facilities in Kutch. TliatDMrlct is now 
linked by both metre guage as well as broad gauge railway lines and 
also with National Highwa'Ys with otlier parts of the country. 

3.34. Industrial Estates at Gandhiaham ana Madhopur have been 
established for the benefit of the Small Scale Industrial Units. 
Nine' acres of lana has been developed for tlfe -present industrial 
estate of Gandhidham for construction of 52 sheds. All these sheds 
have already been occupied and industries have been started in 39 
sheds. In addition, another 21 acres of l'and is being acquired for 
development and expansion of the present industrial estate by the 
Gujara·t Industrial Development Corporation. Similarly, an indus-
trial estate has b<!en established at Madhopur in Kutch District. So 
far, four sheds have been constructed and one of them has been 
occupied. The Kutch District has been declared as a backward area 
and full facilities are being given to the inaustrial units in the Dis-
trict. 

3.35. It has b~n further stated that due to the recent policy of 
Government, it has been decided to grant lands upto 10 acres for 
the manufacture of saJt without any licences. The benefit of this 
scheme lias been extended to the Kutch District because it has been 
declared as chronically scarcity area, with the result that a number 
of small salt works have developed in the coastal areas of the Dis-
trict. These salt works are not required to pay royalty to the State 
Government and cess to the Central G<lvernment. This incentive 
helps small units to spring up. The policy of allowing such small 
units hold~ng upto 10 acres of land has been extended upto 31-7-1972 
and the lease is granted for a period of 5 years. 

3.36. Similarly a cotton spinning unit nas also been established 
at Adipur. Besides, licences in respect of new undertakings dealing 
in chemicals have also been implemented. Among the future large 
scale units, a fertilizer plant for the manufacture of complex fertili-
zers of 4,75,200 tonnes per annum capac~ty, is already being establis-
shed at Kandla by Mis. Indian Farmer Fertilizers Cooperative Ltc:L, 
New Delhi. 

3.37. It has been added by the representatives of the State Govern-
ment with whom the Committee had discussions at Ahmedabad that 
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>the Central Government have got. prepared a techno-economic feasi-
.bility repol'tfor the establishment of an export oriented alumina 
_plant in Gujat'atby the National Industrial DevelopmentCoQoration. 
'The Gov&nment of India have set up a study group with a view to 
-expediting a nnal decision in respect of establishment of such a plant 
.and the examine the various aspects of the projects viz. location and 
size' of the plant, capital and -;>roduction cost" Structure etc. The 
said- study group has submitted its comments to the Central Govern-
ment. According to the findings of the sub-group of the study group, 
there is no doubt about techno-economic feasibility of the project 
with the production capacity of two lakh tonne3 of Alumina on 
Kutch bauxite. The Central Government and the &tate Government 
are going ahead for forming a new Public Sector Company to set up 
a, Alumina plant and later a smelter as well as a Fabrication Plant. 
The Central Government has been requested to initiate project plan-
ning right from now for establishing a Rs. 130 crore Aluminium Com-
plex with smelter and Fabrication iacilities. 

3.38. It has been further stated that more than a dozen industrial 
units have also come up In the Kandla Free Trade Zone. 

3.39. For the development of Lignite deposits available in Kutch 
District ana Gujarat Mineral Development Corporation has entru-
sted the work of preparIng the techno-economic feasibility report to 
the Central Fuel Research Institute, Dhanbad. On receipt of the 
report from Central Fuel Institute, Dhanbad, the Corpora-
tion will proceed further on this project, 

3.40. The State Government have already constituted in 1969 a 
State Level Committee fro preparing a Master Plan for the Develop-
ment of the Kutch District in general and Kandla-Gandhidham are 
in particular. This Committee has almost finished its work and it 
is expected to re.port to the Government within a couple of months. 

(ii) Traditional handicrafts and rural industries 

3.41. In a written note furnished to the Committee it has been 
stated that the Government is quite aware of the traditional handi-
crafts of Kutch and has taken several measures for their develop-
ment. A trahiing centre in Kutchhi Bbarat is running since 1963-
64 and has so far trained 102 persons in this craft. This scheme is -
·continued during the Fourth Plan with a provision of Rs. 0.25 lakh. 
A Rural Industries Project is in operation in Kutch since 1963-64. 
Its pr.ogramme is in the nature of a probing-attack on the formidable 
problem of unemployment and under-employment in rural areas. 
Nearly 731 persons have been trained under various schemes directly 
under the programme and by deputation to other institutions. There 
:are two common facility centresf01" arttsans one -for cutlery at Reha 
21nd :Other 'for wool carding at Madhapur and nearly 50 small scale 
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units are taking advantage from them. The project has so far supp-
lied 215 sewing machines to middle class and poor families. 

3.42. At present, there are 39 Industrial Cooperative Societies in 
the Kutch area. The Khadi and Village Industries Goard has an 
annual production worth Rs. 4.00 to 5.00 lakhs from its various units 
employing about 2,500 persons. 

. (10) Education: 
3.43. In a written note furnished to the Committee, it has been 

stated that there are 840 primary schools in Kutch District.' Out of 
905 inhabited villages of the District, 716 villages have been served 
by primary education facilities which comes to -79 per cent of the 
total villages. Between the years 1960-61 to 1968-69 the number of 
primary schools in the Kutch District has increased by 121 per cent 
as against 116 percent of the State as a whole and the enrolment has 
increased by 155 per cent as against 151 per cent of the State. It can 
also be said that in the Kutch District, on an average one primary 
school serves a population of 1000 as against 1200 for the State as a 
whole. 

3.44. As regards secondary education there were 37 secondary scho-
ols in the Kutch District at the end of 1960-61. That number has in-
creased to 61. The enrolment during the same period has increased 
from 8651 to 13269. In regard to higher education, there was only 
one college in Kutch District at the time of formation of the Gujarat 
State, with an enrolment of 322. At present there are 3 colleges 
with an enrolment of 918. 

3.45. As regards technical training, one polytechnic and one I.T.I. 
are already functioning in the area. Fui'tber expansion of the techni-
cal education :facilities in the region -is not possible at this stage 
because the existing facilities are not fully utilised as yet. 

(11) Health: 
3.46. The Committee have been informed that when the Kutch 

. District administration was put under the control of Government 
of India in 1948, there were 8 hospitals and 12 dispensaries having 
186 beds. During the period from 1948 to 1951, two dispensaries 

- and one maternity home with 6 beds were added to the previous 
facilities. Accordingly there were 192 beds at the end of 1951. 
During the First Five-Year Plan, one hospital and one dispensary 
were added and the bed strength was increased from 192 to 215. 

·During the Second Five Year Plan, 6 hospitals and 17 dispensaries 
were added and the bed strength was increa!;ed from 215 to 410' 
beds. The Jubilee Hospital at Bhuj was expajnded by providing 
additional beds and operation facilities. 'During this plan period 
X-Ray facilities were also provided at five places. By the end of 
the Third Plan, there were 21 hospitals and 34 dispensaries with the 
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bed strength of 494 beds. During the Third Plan, blood transfu-
sion centre, was also provided at the General Hospital, Bhuj. Dur-
ing the period 1966 to 1969 (i.e. during the three Annual Plans) 'one 
mobile van was sanctioned for providing medical facilites to SRP 
people of Border areas and also one dental clinic was started a~ the 
G.K. General Hospital, Bhuj. 

3.47. It has been stated that during the First Five Year Plan, 
every year five scholarships were given to medical students with 
the condition to work in Kutch District as qualified Medical staff 
During the Second Five Year Plan Scheme of starting training 
School for nurses at Bhuj was sanctioned and accordingly a school 
with 20 ANM Students was started at Bhuj in 1957. During this Plan 
period, facilities of giving scholarships to Medical Students for work-
ing in Kutch District was continued. Dur~'ng Tnird 'F':ve Year Plan, 
the seats at ANM Training 5chool at Bhuj were incre:lsed from 20 
to 47. By the end of Third Five Year Plan, 163 ANMs. had qualified 
from this School. 

3.48. The Scheme 0:6 establlishing Primary Health Centl'P.s was 
started in the Kutch District during the Second Five Year Plan. 
During this plan period, seven such Centres with 21 Sub-Centres 
were established in the Kutch District. During the Second Five 
Year Plan two additional Primary Health Centres with five Sub-
Centres were added bringing the total number of PHCs. to 9 wit)" 
26 sub-centres, covering the entire rural population of 9 Community 
Development blocks in this District and they are functioning since 
then. 

3.49. The Committee have been informed that a T.E. Sanatorium 
at Bharapur with 37 beds which was run by a Trust waC) taken 
over by the Government on 1-7-1954. During the First Five Year 
Plan period 24 beds were added to this Sanatorium. During the 
Second Five Year Plan it was proposed to increase the number of 
beds to 100 and also to provide staff quarters, but the same could 
not be achieved during Second Plan ?enoo. Those facilities were 
created at the TB Sanatorium, Bharapur in the first year of the 
Third Five. Year Plan. One T.B. Clinic was sanctioned and attach-
ed to the General Hospital, Bhuj on 31-12-1955. During the thre~ 
Annual Plans, viz., 1966-67 t11 1968-69 ten beds were specially pro-
vided to this T.B. Clinic. During 1966-67 to 1968-69 as per national 
programme one District T.B. Centre was alsc established at Bhuj. 

3.50. In 1966 the Laboratory at G.K. Hospital, Bhuj was expan-
ded by providing full facilities to analyse all samples of blood, food, 
urine, stools, sputum etc. One general P.H. Laboratory for the 
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-analysis of water and food samples was also established in Kutch 
.:piataiet duringtbe First Five Year Plan. 

3.51. For the control of Trachoma, two Trachoma Control Units 
,were started in Kutch District during the'Third Five Year Plan. 

12. WateT supply: 

3.52. During their on-the-spot study visit, it· was pointed out to 
the Committee that almost one-third of villages in the Kutch District 
did not have drinking water. Immediate measures were called for 
for providing the most ordinary and primary need of all beings. In 
a written note. fumshed to the Committee, it has been stated that 
Kutch District comprises of seven talukas. There are six town cover-
ing a population of 1.32 lakhs and 937 villages covering a population 
of 5.6 lakhs as per 1961 census. 

(i) UTban WateT Supply Schemes 

3.53. It has been stated that out of the six towns in Kutch District, 
only Gandhidham had the facilities of protected water supply at the 
end of 1966-67. As regards remaining towns, wa.ter supply scheme 
for Kandla Part I based on four Tubewells in Dudhai area has been 
completed in April, 1967. The expenditure booked upto 11170 on 
th'~s Scheme is Rs. 46.33 lakhs. Kandla Water Supply Scheme Part 
II envisages covering Water Tapar Dam. Th'E! Scheme is estimated 
to cost Rs. 18.51 lakhs. Kandla Water Supply Scheme Part III which 
includes the construction of Tapar Dam is in progress. A provision 
of Rs. 150 lakhs was made in the Third Five Year Plan for Kandla 
Water Supply Scheme Part I, II and III and a provision of Rs. 38.PB 
lakhs was made fur the three Annual Plans, viz., 1966-67, 1967-68 and 
1968-69. A provision of Rs. 118.50 lakhs has been made in the Fourth 
Five Year Plan. Besides, the following four Water Supply Schemes 
are at various sV1ges as indicated against them:-

(I) Shuj Water Supply Scheme The Scheme is il". prog ress and 
Water Supply has been started. 

(:a) Aniar W.aterSupply Scheme The Scheme is sanctioned ar.d it 
is in execution. . 

(3) M1.111dra Water Supply 
Scheme. 

(4) Ma~dvi Water Supply 
Scheme 

The Scheme is u!'.der preparation. 

The Scheme is under scrutiny at 
Government level. 
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A total provision of Rs. 44.87 lakhs has been made in the Fourth 
Five Year Plan for the aforesaid four Sc:hemes. All tbeEIe four 
Schemes are proposed to be completed by the end of the Fourth 
Five Year Plan. 

(li) Rural Water Supply Schemes 

3.M. The Committee have been informed that out of 937 villages 
in the Kutch District, 84 villages have been classified as 'no-source' 
villages as per the preliminary survey carried out by the Govern-
ment in the year 1965. After further investigation and fixing up 
the criteria for 'no-source' villages by the State Government in 
May, 1969, the present position is that 141 villag~ have been ap-
proved as 'no-source' villages by Government so far. ~o far 19 
Schemes, covering 68 villages, have been completed in Kutch Dist-
rict. Twelve Schemes covering 15 villages are under execution and 
32 more Schemes covering further 70 villages are proposed to be 
taken up during the current year after due investigation. This in-
cludes one important regional Water Supply Scheme for Banny area 
which is a draught affected area. The Scheme is estimated to cost 
Rs. 79,65,0001-. This Scheme has been submitted to the Government 
of India for according approval for taking up as a Centrally-spon-
sored Scheme. 

3.55. The Committee IlOte that the Government of Gujarat are 
aware of the development needs of the Kutch area. The financial 
allocations made for Kutch have been progressively increasing since 
the Third Five Year Plan, when a concerted effol"t was made for. 
the deveopment of the entire StatE!! of Gujarat. 

3.56. The Committee also note that the Government of Gujarat 
have taken into consideration the special needs of various districts 
in the State while formulating the development programmes and that 
seven out of the nine talukas in the Kutch district are covered 
under the special 'l'Ul'B1 works programme evolved by the CeDtraJ 
Government for the chronically draught affeeted areas. 

3.57. The Committee have noted the development programmes in 
hand and the physical achievements made 50 far Ia regard to tJ. 
Kutch district in the spheres of (i) Dairy and Animal Husbandry, 
(.ii) Fisheries, (iii) Reclamation, (iv) Irrigation, (v) Electrification, 
(vi) Road Development, (vii) Railways, (viii) Ports, (ix) Industries 
(x) Education (xi) Health, and (xii) Water Supply. 

3.58. The Committee have noted that although the State of Guja-
rat as a whole is laggiug behlipd in the field of irrigation, efforts 
are being made In certaiu areas to provide additional irrigation· 
facilities and by the end of Fourth Five Year Plan it is estimated 
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tlaat about 60 per eent of ultimate irrigation pontential will be crea-
ted in the State. Similar 6gare for the Kutch area would be about 
87 per cent. Sinee there are no big rivers in the Kutch district. 
emphaSis is being laid on the development of irrigation facilities 
through medium and minor \inigation schemes. A large number 
of tubewells have also been' commissioned on the basis of the res-
ult of exploration of ground water resources of the Kutch district 

,by the Exploratory Tubewells Organisation of the Government of 
India. 

3.59. The Committee appreciate that there is an increase in the 
expenditure incurred on road development during the successive 
Plan periods so as to wipe out the deficit of road mileage of the Kutch 
district. 

3.60. The Committee are glad to note that the State Government 
is making all pOiSSible eftorts to create the infra-structure facilities 
in Kutch area for quicker industrial growth of the area. The dis-
trict is now linked with both meter gauge and broad gauge railway 
lines as also with National Highways with other parts of the coun-
try. Industrial estates are also coming up in the area. Kutch dis-
trict has been declared a backward area and full facilities and inc-
entives are being given to the industrial units in the district. The 
setting up of the proposed &s. 130 crore Alumina Plant in Gujarat 
State, with a production capacity of two lakh tonnes of Alumina on 
Kutch bauxite win also facilitate the rapid developm~t of Kutch 
area. 

3.61 'fihe Committee appreciate that the State Government have 
already set up a State Level Committee for preparing a Master Plan 
for the development of the Kutch district in general and the Kandla-
r,~,"'dh:dham area in particuhr. That Committee is expected to submit 
its report shortly. 

3.620 One of the main problems faced by the inhabitants of Kutch 
area is the lack of adequate drinking water. The Committee appre-
ciate the steps being taken to augment the water supply. , 
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DEVELOPMENT OF KANDLA·POR'I 

A Introductory 

(1) Introduction 

4.1. Consequent on the partition of the country, the Govern-
ment of India set up an Expert Committee known as the West Coast 
Major Port Development Committee under the Chairmanship of 
Shri Kasturbhai Lalbhai to investigate the need for a major port 
north· of Bombay and to make recommendations as to the site. On 
this Committee's recommendations. the Government of India decided 
to develop Kandla at the eastern tip of the Gulf of Kutch as a major 
port. The construction of the jetties was started in 1953. and the first 
berth was opened for traffic in 1957. The Port was declared a major 
port in April, 1955. 

4.2. Kandla is an excelent, well protected, natural harbour and 
is the sea-gate to the North-West India. The Port has been planned 
on modern lines to handle different types of chargoes. It was a 
distinct advantage in having a dry climate with a very mild monsoon. 
The port has been constructed in comparatively virgin area and 
provides ample scope for development of industries, both large and 
small. 

(2) Objectives 

4.3. The main considerations on the basis of which the West Coast 
Major Port Development Committee came to the conclusion that a 
new major port should be set up on the west coast are summed up 
below:-

(1) With the loss of Karachi to Pakistan, the whole of north-
west India was deprived of its outlet to the sea and conse-
quently traffic of this area got diverted to other ports like 
Calcutta and Bombay which was inconvenient and 
uneconomic. In fact, there was acute congestion at 
Bombay at that time and for many years there8fter. 

(2) The rail transport system of the country was over-
burdened, and relief could be provided to the rail system 
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by opening more ports like Kandla, and thereby substan-
tially reducing the rail loads to and from the hinterland. 

(3) After the conclusion of the Second World War and India 
becoming free, it was expected that factors like rise in the 
standard of living, increase in industrial activity, develop-
ment of mineral resources, growth of population etc., in 
the area falling in the hinterland of Kandla would add to 
the sea-borne traffic, and it was necessary to have a new 
port for this purpose. 

4.4. In a written note furnished to the Committee by the Ministry 
of Shipping and Transport it has been stated that by and large the 
port of Kandla has achieved the objectives for which it was con-
ceived. But for the setting up of this port the congestion in other 
ports like Bombay, which was already acute, would have become 
worse. This port has proved its utility in the handling of POL 
products meant for consumption in the hinterland of Kandla, import 
of fertilisers and import of large quantities of foodgra'~ns during the 
sacrcity period. It has been added that the quantity of foodgrains 
imported through Kandla during the secarcity years exceeded 1 
million tonnes and it would have been almost impossible to handle 
this quantity through any other port in view of the congestion al-
ready prevailing there. Kandla has also helped in increasing the 
export of salt produced in Kutch area. The imports and exports in 
certain other items pertaining to the hinterland of Kandla have also 
started moving through this Port. The Port remained very busy 
during the period when foodgrains were being imported in large 
quantities. After the decline of these impprts due to the Green 
Revolution in the country, some spare cargo handling capacity has 
become available and efforts are being mad~ by the port authoriti~ 
to attract more traffic so as to fully utilise the capacity. 

(3) Hinterland 

4.5. The hinterland of Kandla . covers an area of about 2,75,000 
square miles. With the completion of the new broad gauge line to 
Kandla, the hinterland b,;ls now increased to over 4,00,000 square 
miles and would comprise Norh Gujarat, Western Madhya Pradesh, 
Rajasthan, Western U.P., Delhi, Haryana Punjab, Himachal Pradesh 
and Jammu and Kashmir. 

B. Organisatioual set up 

4.6. In 1950, the then Ministry of Transport and Communication, 
Government of India took over Kandla Port for development into a 
major port. The Chief Executive of the Port was designated as the 
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Development Commissioner and appointed by the Government of 
India. With the adoption of the Major Port Trusts Act, 1963, the 
administration of the Port of Kamila vested on 29th February 1964, 
in the Kandla Port Trust headed by a Chairman who is also the 
Chief Executive. A Board of Trustees was constituted by the Gov-
ernment with the representatives of the various States and commer-
cial interests in the hinterland as well as the officials of the concern-
ed Government Departments. 

4.7. Under the Chairman of the Port Trust, there are six depart-
ments viz., General Administration, Marine, Engineering, Traffic, 
Finance and Accounts and Medical. 

C. Board of Trustees 

4.8. The functions of the Board of Trustees of the port of Kandla 
as defined in the preamble to the Major Port Trusts Act, 1963 are 
the administration, control and management of the Port. 

4.9. In a written note furnished to the Committee it has been 
stated that meetings of the Board are held at least once in every 
month. Besides, a statutory special meeting to discuss the budget is 
also held. Chairman may, whenever he thinks fit, and shall upon 
the written request at least from 3 Trustees, call a special meeting. 
The Board passes resolutions at the various meetings of the Board 
and the decisions corrtained in the resolutions of the Board are im-
plemented by the Secretary, Kandla Port Trust, who is also the 
Secretary of the Board. Such matters which are not within the 
competence of the Board are referred to the Government of India 
with the resolution of the Board. The decisions of the Board which 
are within the competence of the Board are implem$ted at a local 
level. All other decisions for which sanction of the Government of 
India is required are referred to the Central Government for their 
sanction. These proceedings of the meetings are supplied to the 
Ministry of Shipping and Transport. These are also supplied to the 
Government of Gujarat through their representative nominated by 
the State Government of Gujarat on the Board of Trustees. 

4.10. During the course o~ their on-the-spot study visit, it was 
represented before the Committee that all the major ports in India 
with the exception of Kandla had a representative of the Steam-
ship Agents' Association on the Board of Trustees. When that 
fact was brought to the notice of the authorities concerned, it was 
argued that the interest of the Shipping Trade were being looked 
after by the Chamber of Commerce. The fact was that .at all the 
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major ports the Chambers of Committee were being represented on 
the Board of Trustees separatly and only in case of Kandla the Mini-
stry of Tr~ort had deviated from the procedure in vougue. The 
Major Ports' Commission had recently recommended that two local 
bodies viz., the Chamber of Commerce and the Steamship Agents 
Association should of necessity be represented on the Board of 
Trustees separately. 

4.11. During their discussions with the Kandla Port authorities 
the Committee enquired whether the representative of the Railways 
on the Board of Trustees was competent enough to take quick deci-
sions on his own and to get them implemented in regard to the pro-
blems of the Port. .It was stated that the representation needed to 
be raised to a higher level. It was explained that originally the 
Railways were represented by the Chief Commercial Superintendent, 
Western Railway, as was presently the case in respect of all other 
major ports, but for quite sometime, now only a Divisional Superin-
tendent had been nOminated on behalf of the Railways on the 
Kandla Port Trust. 

4.12. In regard to the representation of the Government of 
Gujarat on the Board of Trustees, it was suggested that if the State 
Government could be represented by the Secretary of the Public 
Works Department it would go a long way in finding quicker solu-
tion to the problems faced by the Port and also help the develop-
ment of Kandla Port. 

4.13. During the course of oral evidence of the representatives of 
the Ministry of Shipping and Transport, the Committee enquired 
whether there was adequate representation of the various interests, 
including the Public Undertakings and the State Governments on 
the Kandla and Transport, stated that "the general policy about the 
composition of Port Trust Boards is that there are certain official 
representatives and the users' representatives. So far as Kandla 
Port is concerned, there is the Assistant Collector of Customs, Chief 
Operating Superintendent, Western Railway, and others including a 
representative of Gujarat Government. As for the non-otBcials, 
there is the Gujarat Chamber· of Commerce, Rajasthan Chamber 
of Commerce, Ship Owners' Association. . . . There is an optimum 
size of the Trust Board and we try to make it as representative as 
possible. If we are to have re.presentation for each of the Publ'lc 
Undertakings, the Board will become unwieldy .... Usually the State 
representative belongs to the State in which the port is situated. It 
is not a practical proposition to keep a representative of each State 
in each port." -
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D. EeoDOmies of working of the Kudla Port 

4.14. The economics of any port depends on the quantum of 
traffic, the pattern of traffic, the rates which the traffic can bear and 
the relationship of income to expenditure. The working of a port 
is judged by the surpluses or losses it makes after providing for 
operational expenditure, depreciation and debt charges. The posi-
tion in respect of Kandla Port in this regard is explained in the two 
statements at appendices I & II showing the traffic handled and the 
financial results achieved. 

In a written note furnished to the Committee it has been stated 
that the Reserve Fund position of the Port as on 31-3-71 and as anti-
cipated -on 31-3-1972 is given below:-

Name of the fund 

General Reserve Fund 

Pilotage Reserve Fund 

Depreciation Reserve Fund 

TOTAL 

(In lakhs of Rupees)_ 
As on As anti2 

31-3-1971 cipated 
003 1-3-1972 

118'06 89'06 

(-)13'03 (-)20'54 

265'68 295'77 

The outstanding debt of the- port payable to the Government of 
India at the close of the year 19'ro-71 in respect of loans taken after 
the formation of the Port Trust on 29-2-1964 was Rs. 252 lakhs. The 
capital amount spent on the port before the setting up of the Port 
Trust was Rs. 18.78 crores. The Port Trust has been paying to the 
Government of India only a lump sum of Rs. 15 lakhs per annum 
as interest on this amount pending a final decision in the matter. 
The Port Trust, however, has been meeting its debit liabilities in 
respect of post-Port Trust loans out of its current earnings. 
(1) PTe-l964 debts 

4.15. In the written ]note furnished to the C'.ommittee it has been 
stated that the financial position of the port is fairly satisfactory if 
the pre-l964 debts are not taken into account. However, on the 
basis of their current surplus they would find it difficult to meet 
the full liability in respect of principal and interest for the pre-1964 
investments. During the course of oral evidence, the Secretary, 
Ministry of Shipping and Transport stated that the total debt was 
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over Rs. 21 crores. He added that the Major Ports Commission, to 
whom that question had been referred, had examined that and had 
made the following recommendations:-

(i) Provided an outright grant to the extent of 20 per cent 
of the capital cost of civil works including berths, break-
waters, reclamation, capital dredging etc. but exclusive of 
the expenditure on mechanical handling plants and eqUip-
ment. 

(ii) Limit the obligation to the payment of interest and repay-
ment of the principal to only 50 per cent of the capital 
outlay after deducting the cash grant. The Port would 
be required to pay an appropriate rate of interest as 
applicable to all long-term loans advanced by Government 
during that year. 

(iii) Permit the interest to be capitalised during the construc-
tions stage of the Project. 

{iv) Apply a repayment schedule for the loan during a period 
of 30 years, the first instalment of repayment to commence 
from the 11th anniversary of the commissioning of the 
Project. 

(v) Treat the balance of 50 per cent of the capital outlay after 
deducting the cash grant as "deferred redeemable" capital 
which will carry no obligation to the payment of interest 
nor have any regulated schedule of re-payment. The Port 
WOUld, however, be required to pay Government the 
reasonable return if there is a surplus in the port's finan-
cial working after meeting the obligations of the working 
expenses, depresiation and a return of 6 per cent on the 
capital employed. The "deferred redeemable capital" 
would also be eligible for redemption after the loan capi-
tal portion is repaid. The repayment period visualised is 
20 equal annual instalments but this would be subject to 
review by Government in consultation with the port autho-
rities. 

(vi) Review the general financial and traffic situation at the 
port at intervals of 10 years with a view to making such 
adjustments as may be necessary in the circumstances then 
prevailing. 
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4.16. The Secretary of the Ministry of Shipping and Transport 
'Stated further that the Chairman of the Kandla Port Trust had also 
made a strong plea that, instead of only 50 per cent, the entire in-
vestment of 100 per cent of the capital outlay should be treated as a 
non-repayable and non-interest bearing capital investment. No 
decision had, however, been taken in the matter so far. They were 
going to place the recommendations of the Major Ports Commission 
and the plea of the Chairman, Kandla Port Trust, before the Minis-
try of Finance and the whole matter would have to await their 
decision. In reply to a question whether a similar problem had 
arisen in respect of any other port in the country, the Secretary, 
Ministry of Shipping and Transport replies in the negative. Ex-
plaining further the prctsent financial commitments of the Kandla 
Port, the Secretary, Ministry of Shipping and Transport stated that, 
at the moment, the Kandla Port was paying to the Government an 
ad hoc amount of Rs. 15 lakhs a year as interest charges. It had 
been calculated that, on the basis Jf the Major Ports Commission's 
recommendations, the interest charges would "come to Rs. 41 lakhs, 
and Rs. 39 lakhs would be the repayment of capital. That would 
amount to Rs. 80 lakhs per year." The Committee asked the wit-
nesses to comment on certain statistical data, furnished to them by 
the Ministry of Shipping and Transport from which it could be 
observed that the Kandla Port had to incur a deficit during the years 
1970-71, 1971-72 and 1972-73. The Chairman, Kandla Port Trust ex-
plained that according to their assessment they would be "turning 
round the corner in 1973-74. The deficit in the next one or two 
years includes Rs. 15 lakhs payment as ad hoc interest which we are 
making to the Government. If yOU take it out, you will find that in 
1970-71 and 1971-72 we almost even out." Asked to further eluci-
date the statement of the Government that the fiancial position 
of the Port was "fairly satisfactory" the Chairman Kandla Port Trust 
explained that the Port would not run deficit. "We are struggling 
not to have a deftcit. Our burden has become heavy with the im-
plementation of the Award given by the Government on the Wage 
Board Report. Ours is a small Port and I~t is a heavy burden. We 
may be able to overcome this after three or four years time." The 
Chairman, Kandla Port Trust, however, admitted that unless the 
pre-19M investment was adjusted or some thing was done about that 
"for many years to come the financial position will not be sound." 

(2) Future rate of return 

4.17. As regards the future rate of return, the Major Ports Com-
mission has recommended that the ports should aim at a return of 
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not less than 12 per cent on the capital employed arrived at as· 
follows:-

6 per cent towards interest charges. 

3 per cent towards replacement, rehabilitation and moderni-
sation of the capital assets, and 

3 per cent towards reserve for development, repaYment of 
loans and contingencies. 

In cases where a cash grant is extened by the Government the Com-
mission has recommended that the Ports should endeavour to earn 
5 per cent on the grant portion of the advance and the 12 per cent 
on the balance capital employed. The Commission has suggested that 
Kandla should attain a return of not less than 6 per cent by 1973-74, 
not less than 9 per cent by 1976-77 and not less than 12 per cent by 
1978-79. 

4.18. In a written note furnished to the Committee it has been 
stated that the realisation of the returns envisaged by the Commis-
sion is linked up with a final decision on the adjustment of the capi-
tal debt of the port and realisation of more traffic. A final view 
about the financial self-sufficiency of the port would be available 
only after decisions have been taken on the Commission's recom-
mendations. 

4.19. DUring the course of oral evidence of the official witnesses, 
the Committee enquired whether a return of 12 per cent was feasi-
ble in the case of Kandla Port. The Chairman, Kandla Port Trust 
stated that they would not·be able to earn 12 per cent. The Secre-
tary, Ministry of &hipping and Transport explained that what the 
Major Ports Commission had recommended was "a sort of an 
objective or an ideal. They have said that 6 per cent should be to-
wards interest charges, 3 per cent towards replacement and rehabi-
litation etc. and 3 per cent towards reserve for development, repay-
ment of loans and other contingencies. This is a worthwhile objec-
tive. We are asking all ports to work towards it. Their projection 
is that 12 per cent should be attained in Kandla by 1978-79. As the 
Chairman of the Port Trust has expla'ined., we are looking forward 
to more fertiliser raw materials etc. being handled.. It will depend 
on the actual growth of traffic and actual earnings." 

4.20. Asked to state the action being taken on the recommenda-
tions of the Major Port ComIp.ission, the Joint Secretary, Ministry 
of Shipping and Transport explained. that the recommandations of 
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the COmmission, were considered by the Chairman's Conferenc& 
held in May. At that meeting we had associated the Finance Minis-
try also. Broadly, the view was that we should accept these objec-
tives and try to reach them. These are now being formally refer-
red to Finance Ministry for thpir acceptance. They have also mean-
while asked us to work out the financial implications of the accept-
ance of these recommendations. We are having it done and sending 
it to the Finance Ministry." 

(3) Annual financial allocations and expenditure 

4.21. The Committee desired to know the annual allocation and 
expeIJditure respectively of the Kandla Port during the Third and' 
Fourth Plan periods. The following statement has been furnished.' 
to the Committee: 

(Crores of Rupees) 

Plan Year(s) Approved Actual Shortfall Remarks 
Outlay Expendi-

diture 

3rd Plan: 
1961-62 to 1963-64 3'40 2·29 "'-1' II 

1964-65 0·89 0·75 0·14 
1965-66 0'69 0·67 o· 2 

Total 4·98 3'71 1'27 

Annual Plar:s: 

1966-67 0·45 0·29 o· 16 
1967-68 c'45 0·32 0·13 
1968-69 1'04 0'84 0'20 

Total 1·94 1·45 0·49 

4th Plan: 
1969-70 I" 18 0·88 0'30 
1970-71 0·66 0'46 0.30 
1971-72 1.50 0'15 

1972-73 1. 
(upto September 1971) 

1973-74 J* 
Total 9'45 1'49@ 

-Not yet 88Dctioned. 
@Progressive Expenditure upto September 1971 only. 
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E. Facilities at the Port 
(1) Existing facilities 

4.22. In a written note furnished to the Committee by the Minis-
try of Shipping and Transport, it has been stated that the following 
facilities are available at the Kandla Port: 

(a) Berthing far:ilities: 

0) 4 alongside berths-total quayage: 2700 ft. 5th berth of 
1125 ft. constructed excepting dredging, draft alongside 
designed for 32 ft. at low water. 

(ii) 3 General cargo mooring berths: 

No. (i) General cargo mooring: Ships drawing upto 23.0 ft. 
maximum length (overall) 500 ft. 

No. (ii) General cargo mooring: Ships drawing upto 25.0 ft. 
maximum length (overall) 500 ft. 

No. (iii) General cargo mooring: Ships drawing upto 29.00 
ft. maximum length (overall) 600 ft. 

One deep draft mooring berth for vessels drawing upto 36 ft. 

'One salt mOOI'~ng: Ships drawing upto 29.0 fts. maximum 
cargo each. 

nne special mooring for handling explosives: Ships drawing 
upto 25.0 fts. maximum length (overall) 500 fts . 

• (iii) 3 Wharves at the Bunder Basin: 

South Wharf for loading and unloading lighters by quay 
cranes. 

North Wharf for loading and unloading sailing vessels. 

West Wharf where 60 ton electric gantry crane has been in-
stalled for loading and unloading heavy lifts from 
'lighters. 

A fishing jetty for handling fresh fish traffic. 

:(iv) An R.C.C. Pier for handling P.O.L. and other liquid 
Chemical tankers-Permissible draft 30 ft . 

.:Second Oil Jetty also constructed and necessary modifications 
are in progress-Permissible draft 32 ft. 



Electric and diesel Booster Pumps provided for accelerating-
discharge rate of P.O.L. 

3 Oil Pipe Lines 12", 14", & 16" dia. for pumi>ing P.O.L. 

(v) Tuna Port: Small minor Port 15 miles south of Kandlar 

being used for loading and unloading sailing vessels. 

(b) Storage Facilities -(i) 3 single storeyed transit sheds at cargo jetty at ftrst 3" 
berths-450ft. x 140 ft. each capacity 5,000 tonnes general 

I. :.: _. cargo each. 

2. Temporary transit sheds 
One north of Transit shed No. I measuring 150 ft. x-l32 ft. capa-

city 2,000 tonnes. 
One between Nos. 1 and 2 Transit sheds measuring 200 ft. x 13Z 

ft. capacity 2,600 tonnes. 

(ii) 4 double storeyed warehouses 50'0 ft. x 120 ft. each capacity 
15,000 tonnes for uniform type. of cargo each. These pro-
vided with 4 electric cargo lifts each, 2 of 2 tons a:nd 2 to 
4 tons capacity. ' 

Automatic water sprinkler arrangements with fire alarm sys-
tem provided in Warehouses 'c' for storage of Cotton. 

Bonded warehousing facilities also provided. 

(iii) Open storage yards in transit area as well as in rental 
storage area served with Railway lines: Total open storage 
areas for rental purposes: 15,00,300 sq. ft. of this 4,41,300' 
sq. ft. is pucca built with asphalting. 

(iv) 3 Vegetable Oil tanks-total capacity 650 tonnes. 

(v) Dangerous cargo sheds of 320 tonnes capacity admeasuring. 
1,800 sq. ft. and a Calcium Carbide Shed of 48 tonnes capa-
city admeasuring 350 sq. ft. 

(vi) Two transit sheds at Bunder basin measuring as under:-

South Wharf 
North Wharf 

(c) Transport arrangements: 

200 ft. x 120 ft. 
100 ft. x 60 ft. 

All transit sheds, warehouses and open yards liberally served 
with Railway Lines both by Broad-gauge and Metre-gauge 
and with good roads. 
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I(d) Cargo HandUng Equipment: 

(i) 21 electric level lufting quay cranes at cargo jetty berth-
16 of 3 tons, 4 of 6 tons and one of 10 tons papacity .. 

(li) 4 electric level luffing quay cranes . at South Wharf 
Bunder, 2 of 3 tons, 1 of 6 tons and 1 of 10 tons capacity. 

(iii) One 60 tons gantry crane at West Wharf. 

(1v) One 2 tons crane at Fishing Jetty. 

·(v) 26 Vac-u-vator machines of DK 168 Tupe for discharging 
grain in bulk. 

(vi) Mobile Equ.ipment: 

2 numbers mobile cranes-Capacity 6 tOils each. 

2 numbers mobile cranes-CapaC'~ty 3 tons each. 
(vii) Fork lifts: 

1 number Capacity 6 tons. 

3 Number Capacity 2-1\2 tons each. 

(viii) 4 tractors and 4 trailers. 

(ix) 9 lighters as under:-

Steel, 4 Nos. capacity 80 tons each. 

Steel, 2 Nos. capacity 150 tons each. 

Wooden, 3 Nos, capacity 70 t~ each. 

ie) Water supply to ships: 
(i) by shore points at all cargo berths, R.C.C. Pier and Bunder. 

(ii) by heavy-up-cum-water barge 'BALWAN' of 90 tons capa-
city and by barge 'TUSHAR' of 200 tons, capacity. 

(f) Other facilities: 

(i) Facilities for fumigating of cotton. 

(ti) Two storage tanks-capacity 2,500 tonnes each . for storage 
of liquid chemicals or Soyabean Oil. 

(iii) Floating dry dock for repairing craft upto 240 ft. length. 

(iv) Cold storage for fishing industry provided by the Gujarat 
State. 
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(v) Night NaVigation introduced with effect from 26th Decem- . 
~1~ . 

(2) Future plp.ns 

4.23. The Committee desired to know the future plans for further 
·development of the Kandla Port. In a written note furnished to 
the Committee by the Ministry of Shipping and Transport, it has 
:been stated that the major schemes for the development of Kandla 
Port already in hand or contemplated in the near future are as 
follows:-

(1) Commissioning of the Fifth Berth. 

(2J Modifications to new oil jetty and its commissioning. 

(3) Acquisition of a second dredger for the port. 

(4) Construction of a slipway. 

The proposed 5th berth is intended to be utilised by the Ministry 
. of Agriculture for setting up of a mechanical unloading plant for 
fertilisers. These facilities are also proposed to be utilised for un-
loading of Rock-phosphate and sulphur. According to the Ministry 
of Agriculture, it is antiCipated that a total quantity of about 0.8 
million tonnes of cargo will be available for handling by this mecha-
Diral plant. The imports of P.O.L., at this port have been increasing 
according to the latest estimates furnished by the Ministry of Petro-
leum and Chemicals, the anticipated traffic in mineral Oils through 
Kandla will be 1.8 million tonnes in 1972 and over 2 million tonnes 
thereafter till the new refinery proposed to. be set up in North West 
India goes in stream. The Indian Farmers Fertilisers Co-operative 
Ltd_, will also be importing about 2 lakh tonnes of Phosphoric Acid 
for their Fertiliser Plant which is being set up in Kandla. The new 
Oil Jetty will cater to this additional traffic. The new dredger will 
help the port to maintain the channel in a more efficient manner 
and improve the depth of water over the bar and thus enable quicker 
movement of ships_ Slipway will enable the port craft to be main-
tained properly because the existing floating drydock has outlived 
its life. 

F. Traffic handled 

(1) Ori,ginaZ traffic projections 

4.24. In a written note furnished to the Gommittee by the Ministry 
of Shipping and Transport, it has been stated that the anticipated 
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traffic projections at the time of sanctioning the. Kadla Port Project 
were as follows: 11, 

(i) Duringthefirst 5 years 0'85 million tonr.es 
(ii) In 10 years -I' 3 " " 
(Iii) In 20 years -I ,6 " " 

The traffic handled in the fifth year of the port operation was 1.39' 
million tonnes, in the tenth year it was 2,66 million tonnes and in· 
the 20th year it is expec~d to be above 2,5 million tonnes, The 
traffic projections as anticipated when the Project was sanctioned" 
have materialised, However, for a few years around the tenth, 
year, the traffic jumped up due to spurt in import of foodgrains, 

(2) Decline in traffic 
4,25, Although the Port has been handling more traffic than esti-

mated in the project stage, at present it has a spare capacity available-
for handling more cargo, 

The traffic handled at the port from 1957-58 is given below:-
(In lakh tonnes) 

Yen Import Export Total 

1957-58 6'09 2'35 8'44 
1958-59 8·82 1,88 10'70 
1959-60 8"28 2'95 11"23 
1960-61 12'3° 3'42 15'72 

1961-62 11'14 2'72 13'8f) 

1962-63 14'09 3"34 17'43 

1963-64 14'91 2"88 17"79 

1964-65 20'54 2'58 23" 12 

1965-66 23'36 1'69 25'05 

1966-67 24"24 2"37 26,61 

1967-68 22,60 2'05 24'65 

1968-69 17"09 3'26 20"35 

1969-70 18'04 3'°5 21'09 

1970-71 14'74 1 38 16'12 

1971-72 3'42 0'44 3'86 
(upto 30-6-72) 
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4.~. It,. a writ1;e,Q ~()\e ~ to tae oGoamlittee by the I¥Iim. 

try of Ship~ an4 TraJ1iPlOf1 ~ Ra$ ~n .~ t11at.&his decline in 
traffic has been mainly due ~ a 9.rast;.¥: r~~ in the impor1s of 
food grains due to tb,e Green Revo41tlon in the.country. The maxi-
mum quantity of foo~~ imp0Ae4 tbrQugh Kandla was about 1.2 
million tonnes, which came down to about 3.26 lakh toImes in 1970-71. 
During 1971-72 there have ~ far Qeen no imports of foodgrains 
through Kandla. This decline is not a special feature of Kandla 
only but applies also to the other major ports where imports of foOO-
grains have declined consjderably. The decline in foodgrains 
imports in Kandla looks more pronounced because at .one time 
these imports constituted almost about 50 per cent of the total traffic 
of the port. This traffic was generated by the serious food scarcity 
in India during the years 1964--67 and could not be stated to be 
normal feature of the port's traffic. In fact the Ministry of Agricul-
ture (Department of Food) have recently advised this Ministry that 
in v:ew of increased production of foodgrams in the country and in 
pursuance of Government's policy to stop imports ofconcessional 
foodgrains by the end of 1971, the quantity of imported foodgrains, 
jf any would decrease further. In view of this, that Department have 
stated that it is not p:>ssible for them to assure any given volume of 
traffic in imported food grains at any of the ports. 

4.27. In the written note furnished to the Committee, it has been 
pointed out that except in the case of iron Ol'e and POL, the traftlc 
passing through all other ports has also generally shown a decline 
during the last few years. 

4.28. It has been added that the capacity of Kandla Port to handle 
dry cargo on the basis of the existing facilities has been estimated 
to be about 1 million tonnes taking into account the present pattern 
of traffic. This excludes about 1 million tonnes of oil which is 
handled at the oil jetty, making a total capacity of about 2 million 
tonnes per annum. The port's capacity was used to the optimum 
extent till 1969-70 and it was only in 1970-71 that the traffic fell be-
low the capacity by about 4 lakh tonnes. During 1971-72 the total 
traffic is expected to be about 17.5 lakh tonnes, but it is anticipated 
that in 1972-73 this figure will increase to 20 lakh tcnnes, when the 
port facilities will again be fully utilised. These projections are 
based on the assumption that the traffic in some of the commodities 
which were already being imported or exported will inrrease. and 
u-affic in some additional non-traditional commodities would also 
start flowing thr.owgh this port. It has been further added that the 
S T.C. have already stepped up thteh· exports Df soyahean oil through 
KandIa and ere COll$idering ~ Question of channeligjn~ imports 
and exports in other items also through this port. The Indian 
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Farmers Fertiliser Cooperatives Limited, who are putting up a fer-
tiliser plant at Kandla, will also need imports of su:bstantial quanti-
ties of rock phosphate, phosphoric acid etc. and will iIi turn be ex-
porting finished fertilisers to coastal and foreign destinations. This 
plant is expected to be commissioned in 1974 and would add sub-
stantially to the traffic of the port. For handling additional traffic, 
the provision of an additional berth and the modification to the new 
oil jetty are already in hand. 

4.29. During the course of oral evidence of the representatives of 
the Ministry of Shipping and Transport etc., the Committee referred 
to the statistical data of the commodity-wise traffic handled at the 
Kandla Port from 1957-58 to 1971-72 (Appendix I) and enquired the 
reasons for a sharp decline in the import of fertilisers during 1970-71 
as compared to 1969-70 and also up to July, 1971, the representative 
of the Department of Agriculture admitted that there was a fall in 
imports of fertiliser during 1970-71, but he pointed out that that ''was 
a general fall and not applicable only to Kandla Port. The reason 
for that fall in import in that particular year was that we had a 
heavy carry over of stock of the previous year and our anticipation 
of fertiliser consumption in some of the States did not materialise. 
So, we had to cut the imports for the next year. But it ~s purely a 
temporary phase and the imports are expected to pick up again. In 
1971-72 we estimate that it will go up to 24 lakh tonnes for the coun-
try as a whole." In reply to another question, the witness stated 
that the other ports through which fertilisers were imported were 
Bombay, Calcutta, Vizag and some smaller ports. He added that the 
import of fertiliser through the Kandla Port was about nine per cent 
of the total. Asked whether it was possible to divert some more im-
,ports of fertilisers to Kandla Port, the witness stated that ·'that is 
the plan which we have in mind. By developing this bulk mechani-
cal rapid un-loading facility at Kandla, we expect the proportion of 
Kandla will still go up." 

430. The Committee also enquired why there had been no move-
ment through Kamila of rice bran, cotton, !ormal dehyde, raw wool. 
fertiliser, ores sugar, soapstone and scrap during 1971-72 (upto 
July). The Chairman, Kandla Port Trust stated that in regard to 
rice bran some problems had arisen recently due to increase In the 
;;hipping freights. Discussions were goin~ on as to hO~T the In-
crease in rates should be shared between the sellers and the buyers. 
As soon as the question was resolved, the exports would take place. 
However, in the month of August, about 350 tonnes of rice bran had 
been exported. 
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4.31. Asked to explain the reasons for a sharp decline in the ex-

port of ore through KandIa, the Secretary, Ministry of Shipping and 
Transport, stated that the ore exported through Kandla came from 
Raja·"than but it was not of high qual"ty. The prices of the ore were 
however, high. The Minerals and Metals Trading Corporation could 
not find any bUYers for the ore at those prices. 

4.32. In regard to sulphur, the Chairman, Kandla Port Trust, 
stated that about 70,000 tonnes, which constituted one third of the 
total import passed through the Kandla Port. 

4.33. Asked why there had been no import of rock phosphate 
during 1970-71 and its import upto July, 1971, had heen only of the 
order of 8600 tonnes, the representative of the Department of Agri-
culture stated that since deposits of rock phosphate had been found 
locally at Udaipur, which was within the hinterland of Kandla Port, 
its import through that Port had come down. The representative of 
the Minerals and Metals Trading Corporation stated that two new 
factories were being set up at Mithapur and Kalol, which were like-
ly to commence production from 1973-74. Those factories would 
need to import sulphur and rock phosphate. Their imports, which 
were likely to be about 8 lakh tonnes per annum, would be made 
through the Kandla Port. The witness further informed the Com-
mittee that about five per cent of the total import of sulphur and 
rock phosphate, which was of the order of about six to eight lakh 
tonnes during the last three years, had been made through the 
Kandla Porl 

4.34. Asked what were the reasons for the sharp decline in the 
export of salt through the Kandla Port, the Chairman, Kandla Port 
Trust stated that Japan, which had -been the traditional bUYer of our 
salt, had not renewed its contract with the State Trading Corpora-
tion. The represep:J.tative of the State Trading Corporation added that 
efforts were being made to export salt to other countries also. It was 
the high freight rates which had adversely affected the salt exports. 
There was a special characteristic of salt and loading rate came in the 
way. "Japan always insists on higher loading rate and more mechan-
ised facilities for loading etc." 

G. Role of Railways in seeming traffic for the port 

(l)Mouernent of Cotton 

4.35. The Committee desired to know why there had been no ex-
port of cotton since 196CM)7 through the Kandla Port, as would be 
seen from the statement showing commodity-wise traffic handled at 
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the Port froIn 1957-~ ~ 1!)71-7?(Appqf~ l). During .ilae course 
of oral evidence of t,J;l:e r~J:eSeD.tativ~ qj. ~ ~ of Shipping 
and Transport etc., th~ Cb.airman, ~ Port TrUst explained that 
there was the problem of railway frei&p.~ He explained that 
Bombay enjoyed concession in railway freight from 23 stations, as 
-against from 11 stations to KIlll4la. The bulk of cotton went from 12 
stations for which concession rates were not quoted for Kandla. 
Therefore, most of the cotton was exported through Bombay. He 
pointed out that, in fact, all those stations were nearer to Kandla 
than to Bombay. The Kandla Port Trust liLuthorities had written to 
the Railways to make it at par with Bombay by giving concessions 
for all the 23 stations to Kandla Port. The representative of the 
Ministry of Railways, however, stated that under section 28 of the 
Indian Railways Act the RailwaYs were not permitted to nUllify the 
geographical advantage of one station over an other. They were· 
not permitted to quote special rates from other areas to Kandla for 
the above reasons. He added that they had "given concessions from 
those statiop-s for which Kandla is the nearer port." He added that 
"we would be happy to go into specific suggestions, and we are quite 
willing to ~amine them". 

4.36. During the course of their on-the-spot study tour to Kandla 
Port, the Chairman of the Port informed the Committee that about 
3 lakh bales of exportable variety of cotton i.e., Bengaldeshi was ex-
ported annually from Punjab and certain districts of Rajasthan and 
Haryana within the economic hinterland of Kandla. These exports 
were mainly to Japan and also United Kingdom Continental coun-
tries and U.S.A. Part of that traffic started moving through Kandla 
Port in 1961-62 and it gradually increased to over 27,000 bales in 
1964-65. However, it abruptly ceased thereafter. That adverse 
development in Cotton exports through Kandla was due to station-
to-station concessions in railway freight granted from the stations in 
Punjab, Haryana and Rajasthan to Bombay. Those coIncessions took 
away the economic advantage, which Kandla otherwise enjoyed over 
Bombay on account of shorter railway lead. The initial saving in 
Railway freight varying from Rs. 25.77 to Rs. 31.47 per tonne for ex-
port of Cotton through Kandla had been completely eliminated con-
sequent on the grant of special concessions. The entire traffic of 
cotton from Punjab therefore, IrlOW passed through Bombay Port. 
The reason for granting the concession for movement of cotton to 
Bombay, as given b~ the Railway Board, wa.o; to attract cotton which 
"!Tas moving by road from Rajasthan I8ll.d Punjab to Bombay. They 
further stated that since there was no road movement of Cotton to 
Kandla, they" could not consider any concession in freight for KandlL 
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4.37. It was suggested that in order that the exports of Cotton 
were developed through the Kandla Port, proportiOlllil~ s~tion-to
station concessional railway freight should be sanctioned for that 
Port also so that the advantage accruing to Kandla on account of 
favourab~e geographical location was retai.ned. Additional advan-
tage from developing cotton export traffic at Kandla would be that 
regular shipping services to South-East Asian and Japanese Ports 
could be established, which would encourage the development of 
other general cargo traffic. Several empty wagons were brought to 
Kandla daUy from Northen India and those could ~. a\!vantage6usl)r 
llfmsed for moVing cotton, even though at concessmria'1 rate. 

4.38. It w~ further stated' tMlt reCently tlle iiaUways had reduced 
freights on cotton Inoving to Kantna: froin the followlng 11 siations:-

D~tina'i '1 .s Redl~cM ranway freight for 
Ka--:dfi (Per \i.inial) 

I. B :dhlada 11'23 

2, Rairi.Pl raphlJ 12'29 

3· Abohar r%'4o 
4· Malom 12'08 

5, Gidarbha r1'72 

6. Ukbna 10 69 
7· Nabha J2'33 

8. K1-ta,na 12'32 

9, K tkapt::ra r2'll 

ro, Jaitu 11'92 

I I. Bhattu II '02 

(Note:-These· freights incIlide hauiage charge benYeen G'liDtlhicfha.~-Kandla 
@ Rs. 11.52 per 4 wheeler MG wagon), 

4.39. The freights to Bombay and Kandla' had thus become equal, 
leaving no advantage to the exporter in using KaJt\!la' Port, 81ihough 
the producing centres were nearer to Kamila 811' coiW;aied to Bombay 
by more than 500 Kms. 

ot .. , M6~r, ra oilier imPortant stations from where bulk 
lridV'en:;rtt of c6ltOn tOok p'ace were noi at aU considered for reduc-
tioh of freigl1t for m0\7ement to Kandla Port. Those stations were 
d tmaer:-
I. Bhatinda 
3. Bh!.!chhu 

2. BarnalIr 
,.. Ga;singhpur 
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5· Hansi 6. Kesrisir.ghpl.r 

7· Pal;u.awali 8. Muktsar 

9· Ma...di·Dabwali 10. Maur 
II. Mansa 12.. Raisinghl ,agar 

13· Raman 14· SrigaLgal.agar 

15· Srikaranpur 16. Sirsa 

17· Sadhoo Garh 18. Sar.garia 

Further, an exporter bought his cotton from suitable manufacturers 
from all cotton producing area. If concession for movement of cotton 
to Kand~a was given only from a limited number of Cotton produc-
ing stations, the exporter would not be interested in bifurcating his 
shipment, that is some cotton via Kandla and the rest via Bombay 
The concession should therefore be available from all cotton produc-
ing centres on proportionate basis. . 

4.41. It was suggested to the Committee that in all fairness, it 
was desirable that the freights chargeable for Kandla should be 
proportionately lowered according to distance involved as compared 
to Bombay so as to retain geographical advantage of Kandla Port. 
A comparation statement 'showjng the distance and Railway feright 
charged on cotton for Bomba,y and Kandla, as prepared by the Kandla 
Port Trust authorities, is encolsed (Appendix III). 

(2) Movement of Sugar and Steel 

4.42. During the course of oral ,evidence of the representatives 
of the Ministry of ShippiDg and Transport the Committee referred 
to a statement, contained in the written notes furnished to them by 
the Ministry of Shipping and Transport, that the Indian Sugar Mills 
Association had requested the Ministry of Railways to grant conces-
sion in railway freight on sugar moving from mills in U.P. to Kandla 
f{)T export but the Railway authorities had not accepted the request 
The Committee enquired about the reasons for not agreeing to the 
proposal. The representative of the Ministry of Railways stated that 
"what was asked for was the same rate from U.P. for Kandla as 
~s given for Bombay and near stations which are very much nearer 
Bombay. We were asked to quote the same rate for distance which 
are three times more. Here again it is a quetsion of. p:eographical 
advantage." The represertative of the Ministry of Railway further 
stated that the position was similar in regard to the movement of 
steel from Bhilai for export through the Kandla Port. The port of 
Vishakhapatnam was nearer as compared to Kandla. 
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(3) Slwrtage of lWiZwall wagcms 

4.43. Dwing the course of oral evidence of the representatives of 
the M.n.stry of Shipping & Transport the Committee asked the wit-
nesses to comment on the statement of the Ministry of Foreign Trade 
that since more wagons were not available imports of soyabean were 
made at Bombay, the representative of the Ministry of Railways 
stated that it was not correct. He added: "we supply wagons 
against all the indents which have been registered." The Director 
(Transport) Ministry of Foreign Trade stated that "the question is 
not one of short supply, but uf wagons not being supplied at the 
time they were required. The representative of the Ministry of 
Railways, however, emphasised that "certainly, we undertake to 
supply wagons in time, and we are doing it." In reply to further 
questions, the representative of the State Trading Corporation stated 
that "it is true that there were difficulties in regard to registration 
of wagons. There is an established mechanism for registration. 
However, what we did was that when individual indEmtors had prob-
lems, the State Trading Corporation took upon itself to liaised with 
the Railway Ministry and through their help and assistance, we were 
able to coordinate the movement, very effectively, so that rakes l8fter 
rakes were organised and moved. But it does happen at times that 
because -of floods or on account of other sIlecific requirements, like 
priority for the movement of fOO'dgrains or other things difficulties 
do arise from time to time. But we have the facility of going over 
to the Railway Ministry and organising effective movement. There 
is always room for improvement, and I am sure that with the co-
operation of the Railway Ministry's officers we would be able to lay 
on the necessary bandobust. We are interested in utilising Kandla 
Port more and more; and indeed State Trading Corporation have 
gone into individual items with the officers of the Kandla Port autho-
rity to see what diversions can take place. We have been doing our 
best." 

4.44. Duling theon-the-spot study visit of the Committee to 
Kandla Port; the Chairman, Kandla Port Trust regretted that the 
supply of Railway wagons to the Porl fell far Fhort of the actual 
requirements. Recently, there had been ronsiderable deterioration 
In the supply posrtion. 

4.45. The number Of wagonl'l supplied daily for the clearance of 
Import cargo from Kandla Port registered a decrease from about 
November, 1970 That decrease was very significant from January, 
1971. As against the average daily wagon supply of about 137 



w:gons in October, 1970,_ the a,e' ag! da Iy supply from January to 
October, 1971, was u under: 

QUantity of im-
port. ~ lyios 

Month Demand ~pt1 ddcTeV II as OD 
the 1St of ~ 

MO 8G Total MG BG Total month. 
-------- .----

JantIIIirY, 't911 86 61 148 38 44 83 79,329 

February,lfJ71 44 40 84 17 36 43 44,~ 

March, 1971 22 67 89 22 2S .f1 3~,318 

April, 1971 78 48 126 23 18 41 n,62I 

May,I971 59 4j 102 27 II 38 84,S97 

JUDe, 1971 88 64 ISZ 24 10 34 8)n~7 

JulY, 1911 84 Z"8 112 37 8 45 77,09j 

~,I971 104 43 147 45 IS 60 93,497 

September, 1971 252 74 326 66 9 75 tb,,67 

October, 11111 244 lOS 3S2 8i i9 100 1,02,12% 
(upto 20th) 

That Sl"tuation restd~ in the accumulation of goods lying in the 
fert prernmes therebY congesting the transit area which resulted in 
delay to the sh'ps workng at the be~ths. Consequently some ships 
1O'bkh were seneduIed to call at Kandla had to be reluctantly diverted 
to the other ports. 

The port were aware of the diversion of the following ships:-
---.---

I. s.s. Akbar Jayanti 35,000 T. Wheat 23-12-197C. 

2. s.s. Vawa Tirth I3,Ooo T. Potash 2-r2-1970 

3· 5.S. Ellon 10,000 T. CAN 30-II-1970 

4· 8.S. Indian Trust 10,000 T. Urea 15-12-1970 ,. s.s. Jag LIIlIIDLi 12,ocIo T. PotI!IlI' 18-10-19'10 

6. 1I".5.T~ it,6ciO T. l:reW 28-3-1971 

7· B.S. JIR Ati&\:li IS,900 T. F'ertiiiser 2 '-~-19n 

8. s.s.B'is'ti.a ratap 1,178 T. " 15-7-1971 

9· 8.S. Bharat Jayanti 34,000 T. Wheat 2nd weckor 
August, r971 

10. 8.5. Lindea 1-40,231 T.Potesh :z6.t-'t971 

4.46. In addition to the al:ove. ships. wbich ftre OJtginwHy seh&.-
dti1ed to cati at tGmdfa, there migftt have been other ~"* w.1IWf. 
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ships were d:verted even tefore they were officialll declared for 
discharge at Kandla Port. 

4.4'7. In a written noie, U:e Kandla Port authorities also brought 
to the notice of the Committee the following difficulties experienced 
hy £he private par~ies while indenting the wagons:-

(i) A deposit of Rs 251.;. for a Mere-gauge wagon and 
R~. 351- far a Brnad-gall~ wagon wft tequirf!lcf il; be p~d 
aloUgwith the indent. If thE! destination fat wliich the 
Wlltgo!1s were ;ndertted rema.ined cloW foY " l~g ~iiOd, 
the m:oney paid as deposit remained locked With the Rail-
ways. The parties were, therefor~, heS'itant to place in-
dents for large number of wagons. 

(i:) If the part;es placed indents for their requirement at a 
time and if a large number of wagons was available, say, 
due to non-acceptance of wagons b, the Food Corpota-
tiOD of India etc., the Railways placed the entflte number 
of wagons available irrespective of the siding capacity 
and expected the indentor to loa~ those wagol'ls within 
the free per:od of 5 hours, failing, which heavy demur-
rage was incurrE'd. To illustrate the Plillt.. if say the 
Indian Potash Limiteti pla~d an indent for 100 MG 
wagon; on the 10th of October, they had in the first ins-
tance to pay a deposit of Rs. 2,500 and might not get a 
single wago:ft for a number of days, then if on a particular tta., fh~ Fooc! Co'rp'Otlftion 6f InMs wt!fe titif ilblE! to I6ad 
any wagon due to sMite or S6'H1~ sucli fe~son, the Rail-
waylf iVould place an tile available wagons at CJr near the 
siding oiigina11y indicated by the Indian Potash and ex-
pected them to load those Withing the free period of 5 
hours, fa~ vc-'fiich heavy demotrage was inctttred. It 
was phvsically impossible for ;~ sin~]e private party to 
load such a la .. ge numbei" ot wageins. Since tRe' only 
demurrage. tfle private partie"'s chose to pl~ce hiden'ts for 
sihati number of wagons at a tiine. 

(4) Night Shuttles to and from Kandla 

•. 48. l)ar'Itg' their on-the'';'Spot stUdY' "<fist! to Kmtt!la Po'tt etC". it 
"' tnb'lfttttlt!l! befo~ the C6mtritt~· by tepr~~nfa\lN'e; tif el!ttitin 
'J\:ow.:.dftlrelaI OtgMIiMti'6fts' that trf!tJr{y aft tM g(to&o ~~ at and 
e~~8 ~'ln Xam!I1t ~ iitO'O'ed frY ru- iaR'W&fS to titic'1 frOm 
tlR!tr 4Wstfrul1JtoM'. Ttie RaiMiy§ that eaiffted II s't1b:ftA'IfM'I rt!V~nue 
in the nature of railway freight. The port worked round the' efbck 
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in a shifts. Several workers and . the staff employed by the Port as 
well as a number of others connected with the Port stayed in the 
localities 10 to 15 miles away from the Port. They had to go to the 
Port by using the local railway trains. However, Western Railway 
authorities suddenly stopped one of the shuttle trains viz., the mid-
night shuttle service reaching Kandla at 11.20 P.M. and leaving 
Kandla at 1.00 A.M., on the plea that these trains were not running 
economically. They had further demanded payment of Rs. 2S0/-
per day from the Port Trust in case those trains were to be run. 
Since not only the Pott's own staff but other persons connected with 
the Port work were also -inconvenienced, the Port had to agree to 
pay tha,t amount. The Railways had further given an alternative 
that the Port should ensure the sale of tickets worth Rs. 300 in 
order to avoid the payment of Rs. 280 to the Railways. The stand 
of the Railways in demanding mqney from another orgmiisation for 
carrying pa:sengers which belonged hot only to that organisation. 
but also to several other organisations was unjust, more so when 
the Railways were recovering so much of freight from the goods 
handled at the Port. If the Port was obliged to stop working in 
one shift because of that particular liability, the output of the goods 
would be proportionately reduced which would also affect the re-
venue of the Railways. That would further discourage the ship 
owners from sending the~r ships to Kandla as all other Major Ports 
were working round the clock. . 

4.49. During their discussion with the Kandla Port authorities, 
the Committee enquirE."\i about the paymertt being made to the Rail-
ways for running the night shuttles to Kandla Port. The Chairman, 
Kandla Port Trust stated that the Divisional Superintendent, Wes-
tern Railway by his circular No. 1-425/2212 dated Sth February, 1971 
had notified the cancellation of Shuttle Trains 179 Up and ] 80 Down 
running between Adipur and Kandla Port Stations. 

4.50. Train 179 Up brou~ht staff and workers to Kandla Port for 
reporting for duty for the first shift commencing at mid;1;l1ht and 
train No. 'SO-DoWn took home staff a".d workers relieved from the 
third shift which terminated at midnight 

4.51. The stiff and wo!'kers who used those trains bplr""!1pd not 
only to the Port Trust but also to t'hp. """;"110: of her organ;o:ations 
connected with the P..,rt work vi£., the Fond Corporatinn ('If India, 
the Dock Labour Boara, the Custom c; , the Clearing and Forwarding 
Agents Stevedors, ShiTlJ)ing Agents and also the ca .... ''ll w()rkp.1."S 
who reported at the call stand to find out if some work was avail-
able. -
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4.52. With discontinuation Of those trains, all those stail amI 
workers bad been greatly inconvenienced and agitated; 

4.53. The Railways had! discontinued the tralps on the ground~ 
tha.; the trains were not sufficiently occupied with the result that 
they were running in loss. They were further sending the bills to. 
the Port Trust at -the rate of Rs. 230F per day to cover their loss. 
Those bills were returned to the Railways on the grounds that the 
RaJways had not indicated as to how they arrived at that loss. It 
was also pointed out to the Railways that they should not consider 
the earnings from few stray passenger trains to justify the run~ng 
of trains carrying the staff a~d workers required in the port area. 
In fact, the Railways were earning a cJnsiderable amowlt of freight 
due to the goods which were being imported or exported at the 
Port of Kandla. If the trains were discontinued and if the Port 
was obliged to reduce their work to less number of shifts, the turn 
over of cargo would he very much les~ directly affecting the Rail-
way's freight earning. 

4.54. Further, the occupation of those trains was checked jointly 
by the Asstt. Traffic Manager, Kandla Port Trust and the Chief' 
Ticket Inspector of the WesteI)n Railway daily from 24th July, 1970. 
This 'Survey had indicated that the occupation varied from 70 to 
100 per cent. 

4.55. The case was taken up by the Hon. Hinister (1f Shipping 
and Transport' ·with the Hon. Minister of Railways. It was agreed 
that Kandla Pon Trust will compensate the Railways for running 
midnight shuttle train at the rate of Rs. 280 per day. The midnight 
shuttle train service has been restored with effect from 15-7-70. 

H. Shipping Services 

4~56. During their on-the-spot study visit to Kandla Port etc. the 
Committee were. informed that one of the major problems that the 
Kandla Port faced -Was ina<tequate and irregular shipping service. 
The main difficulty in the calling of liner vessels was the lack of 
sufficient export cargo. The vicious circle of "no shipping-no cargo 
and no capg~no shippin~" continued. An interesting feature of 
the problem' at Kandla Port ·wa~ that while the liner vessles which 
touched the Port w",re generally bound for European countries and 
the Americas. the export cargo which came to Kandla Port from 
the ,hinterland was mostly me~nt f"'r the Middle East and African 
countrie'l. Unless substantial traffic was generated in the imme-
diate proximity of the port itself, regular liner services could not 



be attracted to call with greater frequency. Once the frequent re-
gular liner services wer,e. established, traffic in small collSignments 
from farther po'nts in the hinterland would automatically follow. 
At present, regular liner services were available once a month for 
U.K. & Continental Ports, ·Persian Gulf Ports and U.S.A Pmis. The 
frequency for U.K. Continental Ports increased c:h:rring the Tea 
season to offer 2 to 3 sailings a month 

4,57. In a written Il0te furlnished to the CoInmitfee by tne" Miriis-
try of Shipp'ng and Transport, it has been stated that the f{:aiidla 
Port Adlriinisttation have been making efforts t6 coordinate the re-
'quirements of ,xporters and Shipowners. A meeting of ship-owners 
and exporters wa'l convened by tlleril for {his puIj~s~ and tney have 
been in touch with difl'erent shipping Conferences. As a result of 
these efforts, it has been po~sible to arrange for regular liner Ser-
ViceS as indicated below:- . 

For U.K. and Continel".talPorts 

For U.S. Ports 

For Persian Gulf Ports 

Oftce a month and more 
of'en duringyear. 

Once a mor.th 

Oftt:e a menta 

As soon as the programme Of Liner visiting Kandla is kno\\'n, 
the Port authorities circulate this informiltion Widely among~t the 
exporters in the hinterland in order to enable them 16 tate ad*aflt-
age of the calling of the liner vessel and to send their export goods for 
shi}'ment to Kandia. It has 1::e:!n added that t"e main difficulty in 
the callin·g of the lirier vessels in lack of export cargo. In faci, on 
some occasions, the calling of the liner vessl:!l had to be canc~lled for 
want of mfticient imJ'Ort/expott cargo. In. the long tun, the estab-
lishm'~nt of re'gU1ar sIlippiftg getVi'ce3 at arty po'i-~ is related to the 
regular availability of cargo. 

1. Bole of Government Undertakings 

4.58. The Cmnmittee d~fed ~ kmYw the- ir.::.pbrt/exporl pt1tenfial 
()f the various Go'termnenl Unde~ngs/ Agen~ies withih tfle «!eo-
nomic hi'ft~rland of the KIIl1&a Pott. In a written !!Ote fmnillhl!d 
to the Committee it has been'ste-ted by th-e Kinistry of Shipp:ng and 
Transport that the economic hinterland of Kandla covers North 
Guj.aratj Rajasthan, Haryana, Panjqrb, H1m~ Pradesh, 
Jammu & Kashmir, Belhi and part- of Western lJ.P.' anti a }tart- of 
Western Madhya Pradesh. All the exports/import's frem t·':ris· reg.!on 
are not, however, necessarily routed through Kandla. These areas 
were being served by the Porta- of Bom.bay &nd Cglc1!ltta before the 
Port of Kandla was set up. In fact due to the time laa between the 
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1§Il1ff ~f 1f.IH"a..chl wW- tlle letting up of the Port Qf Kan.dla lil l;p-ge part 
of the traffic which W~ qeiJlg handled througq. ~~ch~ fr.Q.fP.. tl,le hip-
terland of Kandla waS diverted to Bombay and trade links had got 
established there befOTe the port of Kamila came ilnto being. It is, 
theretore, diffiCltllt to .ay wi~ any amount of precision as to what 
would be the export/import potential of the various Government 
Unci.erlaltings/ Agencies within the economic hinterland of K8Illdia 
unless a specific study is made for this purpose. 

4.59. It has been added that the Kandla Port authorities have been 
in touch with the Undertakings in the hinterland and some of them 
have already started routing their imports and exports through 
Kandla. For example, imports of zinc ore and rock phosphate by 
Hindustan Zinc Limited, imports of soyabean oil by S.T.C. and some 
imports of sulphur and rock phosphate by M.M.T.C. have already 
started moving through Kandla. Traffic in mineral oils by lO.C. is 
also progressively on the increase. The imports of fertilizers would 
increase appreciably when the new mechanical un1oad~ng facilities 
are commissioned. 

4.60 The Committee desired to know whether the Government 
Undertakings/Agencies could provide additional traffic to the Kandla 
Port and if so, what special measures were being taken in that 
direction. In the written note furnished to the Committee by the 
Ministry of Shipping and Transport, it has been stated that it is 
true that Government Undertakings/Agencies located in the hinter-
land of Kandla can provide additional traffic to Kandla Port. One of 
the recommendations made by the Kandla Committee was that the 
l'4iQistries concerned may be requested to ensure that the Public 
Undertakings in the hinterland of Kandla route their imports and 
e~rts through KandLa wherever it is economical to do so. In pur-
su~.e of this recommendation this Ministry has already requested 
tbe Mini.stI1~es concerned to issue suitable instructions to the projects! 
undertalting3 ~der them to route their imports and exports through 
Kandla wherever economical. As a result of this and the follow up 
action taken up by the Port Trust, some of the undertakings have 
started m.a.king use of Kandla Port to some extent. Efforts continue to 
b.e made to persuade other undertakings and especially the State Tracl-
ilJ.g Corporl1t 'on to make more use of Kandla Port. In this con-
Jlecij.o~, th,e Ministry of Foreign Trade have also furnished some 
additional information regarding the scope of diverting tr~ffic to 
Kandl~ Port by S.T.C. and M.M.T.C. are attached. The Ministry 
'1 Foreign Trade. have sta~~d that the possibilities of utilisation of 
Kandl{l ?ort J?y S.T.C. are indicated below commodity-wise:-
(i) M'1.Ltton-TaUolD:-

Total ~mpo$ for tbis item are 45,000 tonnes, out of which about 
14,000 tonnes are meant for Kandla's hinterland. Each shipment 
constitutes 4/5000 tonnes. 
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The problems of having this traffic diverted through Kandla have 
been categorised by the S.T.C. as given below:-

(a) Tankage with heating arrangements; and 

(b) Nominating Kandla as one of the Ports of discharge, in 
addition to the present 4 ports viz; Bombay, Madras, 
Cochin and Calcutta may result in the increased shipping 
freight. 

(ii) SOY:J.bean Oil 

Target of imports through Kandla is set at about 40,000 tonnes. 
This is already flowing through Kandla. 

(iii) CO'PTa 

Imported from Ceylon, Sicily and Zanz;bar to the extent of 
18120,000 tonnes for the entire country. Out of this <1Illy 2000 tonnes 
are meant for Kandla's hinterland. This traffic can be routed 
through Kandla if the ships lifting this cargo agree to call at Kandla. 

(iv) Benzena: 12,000 tonnes 

Alcohol: 10,000 tonnes 
Exported to Australia. 
Exported to Japan & European 

countries. 

These are already passing through Kandla. 

4.61 It has also been added that rock phosphate and sulphur are 
-entirely canalised through Minerals & Metals Trading Corporation 
and distribution is also arranged by the Corporation. Rock Phos-
phate and sulphur are bulk items and transported to up-country 
areas in loose condition. Bulk quantities of these two raw mater-
ials are used by the consumers who are situated in Ahmedabad, 
Baroda and Surat which are nearer to Bombay and Bhavanagar 
ports than Kandla Port. Morever, though Kandla Port is connected 
with Motor /Broad guag~ railway in some cases it required tran-
sh'pment which becomes more costly. As such, it is difficult to 
divert any quant·ty for the time being from Bombay Port as well as 
Bhavnagar port to Kandla. However, whenever it is wssible those 
two raw materials are shipped to Kandla Port. 

4.62 During the course of oral evidence before the Committee of 
the representatives of the MinisfJ;y of Shipping and Transport etc. 
the Chairman, Kandla Port Trust suggested that the Public Sector 
Undertakings like State Trading Corporation, Minerals and Metals 
Trading Corporation, etc. might be persuaded to make greater use 



" of the Port of Kandla. The Gujarat Chamber of Commerence could 
also be persuaded to that end. The State Trading Corporation had 
been approached in the matter. The Director (Transport), Min-
istry of Foreign Trade also said that "there is nothing wrong in per-
suading Public Undertakings to use more Kandla Port and efforts are 
directed in that way_ We will do our bests. We are actuaUy mak-
Ing efforts in that direction." 

J. Study of the problem of declining traffic 

4.63 The Committee desired to know the steps taken by Govern-
ment to study the causes of decline in traffic during the past few 
years. In a written note furnished to the Committee it has been 
stated that the Government had set up a high level committee 
under the chairmanship of the Secretary, Ministry of Shipping and 
Transport to consider the problems relating to Kandla Port which 
submitted its report in 1969. A statement indicating the recommen-
dations of that Committee and action taken thereon by Govern-
ment may be seen at Appendix IV. 

K. Incentives and publicity work to secure additional traffic 

4.64 The Committee desired to know the incentives offered to the 
trade by the Kandla Port authorities to attract more traffic. In a 
written note furnished to the Committee it has been stated that the 
following incentives are provided to the trade: 

(i) 20% rebate on wharfage charges is allowed to cargo ex-
ported to foreign countries. Similar concession is also 
available for export cargo in storage charges. 

(ii) A free period of 7 days is allowed in transit area for ex-
port cargo as against the free period of 4 days for import 
cargo. 

(iii) Liner vessels calling at this Port for export cargo for 
foreign destinations are given berthing priority over 
other vessels provided sufticient advance notice of the 
arrival of such vessels is given. 

'(iv) To attract liner vessels to call regularly at this Port, the 
Port Trust may consider giving concession in Port charges 
to such vessels. 

If a vessel has to work stream for want of an along-side berth 
for handling packaged cargo, lighterage and towage is 
supplied by the Port, free of charge. 
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~} Wb.ellever iDatallees are bl'Ql18ht to ~ Jl9.t~ of ~ort. 
~.tr~ that a particula.r commodity CanDOt be 
exported due to its inabIility ~ compete in the Inter-
national Market, such cases are taken up with the Export 
Promotion Council as well as with the Railway Authori-
ties for consideration of iiviiJg 4 s~le rebate in 
Railway freight. 

(vii) Port charges including wharfage, demurrage, storage 
charges etc. have been fixed at a comparatively low rate 
as compared with the charges at other Maior Ports in 
order to attract the tr~de. 

4.65 The Committee also ex,.quired about the publicity work 
undertaken to acquaint the trade and industrial interests with the 
port facilities offered at the Kandla Port. In another note furnish-
ed to the COII)mittee it has been stated that Port Administration has 
been g~ving publicity to the port facilities offered at Kandla througJl 
publicity folders, brochures, press supplements, advertisements, 
circulars etc. issued to different Chambers of Commerce, Govern-
ment undertakings and other corcerned interests in the hinterland 
of the port. In addition to this, the Chairman, Traffic Manager and 
gther officers of the Port also visit;ed different areas periodically to 
effect liaision with the commercial interests and to acquaint them 
with the facilities provided and the advantages offered by the port. 
Visits by Press parties to the Port are also or.ganised with a view to 
publicise the Port. The Port has appointed a whole time Trade 
Promotion Officer to promote traffic through the port. They have 
also a Public Relations Officer. 

L. Berthing facilities 

m E~ting facilities, their utilisation and future Ptms 
4.66 The Committee desired to know whether the existing ber-

thing facilities at the Kandla Port were adequate. In a written note 
furnished to the Committee it has been stated that existing berthing 
facilities 11i:<:. four alongside general cargo berths, one oil berth, six 
moorings are adequate for the present quantum of traffic except in 
times when there is a bunching of vessels. When the 5th alongside 
berth and the 2nd Oil Pier are reaqy, the ~J1'egate 'flcijiijes are 
~nsiderec1 adequate at least for the next 10 years to meet the re-
quirements of the traffic which will be obtaining. 

4.67 In a written note furnished to the Committee by the Min-
istry of Shipping and Transport on the extent of utilisation of the-
port facilities at Kancila Port it has been iTlt81' ~ 8~ted that the 
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peak berth occupancy was achieved during the years :iS64-65 to 
1967-68 when the traffic was of the order of about 2.5 million tonnes. 
Subsequently due to decline in traffic in foodgrains, the berth oc-
cupancy has come down to about 50 per cent. The decline in the rate 
of berth occupancy is not entirely due to fall in traffic. It is partly 
due to ships becoming larger, qUicker rate of discharge etc. 

4.68 During the course of oral evidence the Committee asked the 
witnesses to comment on the statement of the Ministry of Foreign 
Trade that for bulk imports of commodities such as soyabean oil, 
mutton tallow, newsprint, tractors and wool, regular imports could 
be planned through Kandla Port provided necessary ptiorities for 
berthing of their chartered tankers/vessels were accorded by the 
Port authorities as was being done fur the tankers carrying kerosene 
oil According to the Ministry of Foreign Trade many times their 
chartered tankers had to wait for berthing for a considerable time 
resulting in losses towards demurrage in terms of foreign exchajnge, 
particularly for the reasons that at Kandla there was only one tanker 
berth which on many occasions remained occupied. The Chairman, 
Kandla Port Trust explai;ned that "we have one berth known as the 
oil berth. We are giving priority only to the tanker bringing kero-
sene oil. Barring that tanker, we do not give priority to any ship 
unless there is some special need for which priority is to be given. 
Priority is given by me personally, considering special reasons, and it 
may be done in a year. We follow the 'first-come-first served' prin-
Ciple." 

4.69 In reply to a question, the Committee have been informed 
in a written note that the existing working berths at Kandla provide 
an easy approach to the latest type of ships and that they are ad-
Equately equipped for handling the cargo speedily. Ships up to 
30131 ft. draft can be brought alongside the cargo jetty berths con-
veniently. Cargo offered by the ships can also be handled by the 

:shore canes provided on the wharf in an expeditious and safe manner. 
4.70 In regard to the projected estimates of the berthing re-

quirements for the next say 25 years, it has been stated that esti-
mates have not yet been prepared for the berthing requirements for 
the next 25 years. However, the tentative Master Plan of the Port 
provides for the construction of 30 berths with an impounded dock. 

(2) DTy t!ocking facilities 

4.71 The Committee desired to know whether the dry docking 
facilities and the arrangements for repairs of ships provided at 
Kandla Port were adequate. I.n a written note furnished to the 
Committee it has been stated that there is one floating dry dock 



having a capacity of 800 tons capable of docking all the Port vessels 
except the dredger "Kandla". The dry dock is equipped with small 
workshop which affords facilities to attend the repair work of Port 
Craft. 

4.72 The Port has also its own workshop equipped with modern 
type of machines to undertake the repairs to all Port Craft and other 
equipment. The repairs job is being carried in the workshop as and 
when indented by the Shipping Companies. 

4.73 In reply to a question whether the dry docks can take ships 
of all sizes, it has been stated that the present dry dock is capable of 
docking the ships/craft upto a capacity of only 800 tonnes. 

4.74 In regard to future plans for expansion of these facilities. 
it has been stated that it is planned to construct the slipway to meet 
the requirement of docking the Port Craft. For the purpose of sit-
ing the slipway and designing thereof, a proposal to appoint the con-
sulting engineers has been approved by the Government and further 
action is in hand. A provision of Rs. 55 lakhs has been approved· by 
the Government in the Fourth Five Year Plan programme for the 
scheme which has been planned to be completed by 1973-74. 

M. Loading/un-loading facilities 
(1) Fertiliser handling 

4.75 The Committee to consider problems relating to Kandla 
Port (1969) had inter alia suggested that the Kandla Port should 
allow a reduction in the rate of port charges on fertilisers in respect 
of traffic exceeding a slab. In a written note furnished to the Com-
mittee by the Ministry of Shipping and Transport, it has been stated 
that Kandla Port Trust have, introduced a slab system of port 
charges for fertilizers from 22-1-1970, as recommended by the above-
mentioned Committee. In spite of this, however, the imports of 
fertilizers through Kandla have not shown any increase. This is 
mainly <d12 to the fact that there is no congestion at other ports like 
Bombay and Cochin and some of the traffic which was previously 
coming to Kandla due to congestion at other ports is 1:leing sent 
direct to those· ports now as it is meant for consumption centres. 
nearer to those ports. The Ministry of Agriculture has, however p 

undertaken a special project for mechanical discharge ef fertilisers 
at Kandla Port. This facility is likely to be completed by 1973-74 
after which the traffic in fertilisers, sulphur and rock phosphate is 
expected to. be of the order of about 1 million tonnes. 

4.76. The Committee desired to know the justification for setting 
up of the meclianical deovices for handling of fertilisers in the face 
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of declining traffic in fertilisers at the Kandla Port. In the written 
Dote furnished to- the Committee it has 'been stated that the total 
quantity of fertilisers imported through Kandla during 1963-64 to 
1970-71 is as shown below: 

Tonnes 
1963-64 69,135 
1964-65 49,128 
1965-66 1,08,203 
1966-67 2,46,579 
1967-68 2,69,978 
1968-69 3,12,471 
1969-70 3,09,868 
1970-71 1,76,338 

These data show that the traffic of :fertilisers through Kandla was 
increasing steadily from 1963-64 to .1969-70; During 1970-71, how-
ever, the import of fertilisers was considerably less than the pre-
vious year i.e. 1969-70. This was one of the reasons for less quanti-
ties of fertilisers importe4 through Kandla. In addition, the short-
age of wagons and absenc~ of adequate quantum of covered storage 
space were operational handicaps which were responsible for taking 
less number of fert_Hiser vessels to Kandla. 

4.17. It is, however; expected that with the completion of the 
project, there will be adequate storage for fertilisers and raw mate-
rials for fertilisers at Kandla. In addition, with the lfecIine in food-
grain imports larger number of coverea wagons are expected to be 
available for these materials. 

4.78. During 1969'-70 when the Government of India sanctioned 
this project, it was estimated that at the end of the Fourth Five 
Year Plan, there would be very little import of nitrogenous and 
phosphatic fertilizers. However, it is lDoW observed that even in 
respect of these two types of ~ertilisers, the gap between consump-
tion and indigenous production is likely to be as follows: 

(Figures in 000 tonr..es) 
Consumption Inrlj,en,?us Likely to be 

pr uctlOn imported 

N 3,200 2,000 1,200 

P 10400 606 794 

K 900 900 
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lD terms of material, the import of nitrogenous lertiliser works uut 
to 3.6 million tonnes, that of phosphatic fertilisers, 1.99 tonnes and 
that of potassic fertilisers 1.5 million tonnes. However, in the pro-
jections of traffic for this project, only potassic fertilisers have been 
taken into accourlt and it has been estimated that the following 
quantities of potassic fertilisers will be arriving at Kandla, in addi-
tion to one lakh tonnes of sulphur every year: 

Year Fertilisers Raw Total 
materials 
(Sulphur) 

J973-74 5 40 J'OO 6'40 

1974-75 6'17 1·00 7' 17 

1975-76 7' 14 1 '00 8· 14 

J976-77 8 22 1'00 9'22 

1977-78 9'44 1'00 10'44 

1978-79 Jo·86 1·00 JI·86 

4.79. After completion of the project, the turn-round period of 
the ships will De much less than the existing period. It will also 
be possible to bring the fertilisers in bulk and in bigger ships. These 
will enabl!! the Government to achieve savings on freight. It has 
been estimated that the average saving per toMe on this account is 
likely to be @4.73 per tonne. There will also be saving by avoiding 
bagging in the exporting countries. The average saving per tonne 
on this account is estimated about @11.5 per tonne. In addition to 
the direct savings in foreign exchange, the installation of the equip-
ment will also hefp in releasing of more than 2 berths at Kandla 
Port. Normally by manual operation it is possible to handle 3 lakh 
tonnes of c::u-go pe.r annum in one berth at this port. With the instal-
lation of the equipment and handling, one million tonnes of cargo 
per annum will be handled in one berth. Thus there will be an in-
erea'e in the effective availability of berths in Kandla. It is under-
sto-:d that the capit81 investment for one berth at this port is about 
Rs. 2 crores. 

4.80. It is estimated that the net saving for fertilisers per tonne 
is Rs. 94.49 and for raw materials Rs. 25.62 per tonne. The estimated 
total savings during the perioo from 1973-74 to 1978-79 works out to 
Rs. 46.19 crores apinst the capital investment of Rs. ~ erores only. 
According to tlie present estimate the entire investment will be 
ploughed back In less than one year. If, howeJrer, there.is a short-
fall of trafftc to somp extent, the ploughing back period may increase 
to 2 years. -
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4.81. The estimated capital investment on this project is Rs. 3 
crores out of which foreign exchange component is estimated to be 
Rs. 70 lakbs. The Canadian Government have agreed to give an 
interest-free loan to be repaid in 20 years to cover expenditure in 
foreign exeh$ge. Repayment will start after 10 years of the date 
of execution of the loan. which is 12-8-1971. 

(2) Salt handling 

4.82. During their on-the-spot study tour to Kandla Port, it was 
pointed out to the Committee by the Trustees of the Kandla Port 
that till recently Indian salt was being exported to Japan. But due 
to lack of me::hanised loading/unloading equipment at the Kandla 
Port, Japan did not find the Indian salt competitive and, therefore, 
Japan was now importinl salt from Mexico and Australia. It was 
explained that while the loading rate at the Kandla Port was only 
about 2,000 tonnes of salt per da!. Mexico could load abouT 40,000 
tonnes of salt per day. Thus at Mexi::o the ships could save many 
days at .the loading stage and thereby a huge amount of foreign ex-
change too. 

4.83. During. their discussion with the Kandla Port authorities, 
the Committee were informed that salt was normally exported in 
big quantities and always in ship loads. It was, therefore, advant-
ageous to the buyers to charter ships for that purpose. The freight 
payable was, therefore, dependent on the time spent by the ship in 
the Port ~d consequently on the rate of loading. Higher the rate 
of loading less the fre:ght payable. Since the freight was paid by 
the foreign buyers, slow rate of loading added to their cost of salt 
and they would naturally prefer to buy salt from countries where 
faster loading rates were available. In Mexico and Australia the 
rate of loading of salt was over 1,000 tonnes per hour. 

4.84. The Kandla Port authorities stated that it was possible to 
increase the loading of salt in two ways. The first was to simul-
taneously load salt from the wharf using shore cranes and also from 
overside, by using lighters. The second method was to implement 
some scheme for mechanisation of loading of salt. That could be 
done by using conveyor arrangement and would involve keeping 
huge stocks of salt, ready at a convenient place near the port area. 
The conveyor would have to be sufficiently long to feed the ships 
from the stock yard. U that was done the rate of loading could go 
up considerably depending upon the capacity of the convevor ar-
rangement. The matter was being discussed with the State Trad-
ing Corporation. 
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. (3) Heavy machilne1'tJ 

4.85 The Committee desired to know whether there were ade-
quate arrangement for clearing heavy machinery so as to mjnimise 
payment of demurrage charges by the consignorslconsignees and to 
keep the Port free from congestion. In a written note furnished to 
the Committee, it has been stated that heavy lifts weighing upto 10 
tonnes can be handled by the wharf cranes at the cargo jetty berths 
and also at the south wharf of the bunder basin. Heavy lifts over 
100 tonnes are handled by the 60 ton gantry crane situated at the 
bunder basin. All these cranes are situated at plaees which are 
served by dual guage railway lines and also by good road-ways. It 
is possible to remove these heavy lifts to and from these points ex-
peditiously. So far, the port has handled heavy lifts weighing upto 
"15 tonnes meant for Rajasthan Atomic Power Project, Thermal 
Power Project and .Fertilizer Factories in Assam and also in Barauni 
(Bihar) and Gorakhpur (UP) . All these packiges were handled' 
very safely and have reached their destination in good condition 
within the shortest possible time. 

N. Warebousing facilities 

4.86 During the Committee's on-the-spot study visit to Ahmeda-
bad the representatives of the Ahmedabad Millowners' Association 
stated that the warehousing facilities provided at Kandla Port were 
not adequate. In their opinion,' Bombay had a distinct advantage 
of having a number <:If well built warehouses, which were partly 
responsible for increasing the traffic. Imports of cotton to the ex-
tent of 25 lakh bales could be imported presently at Kandla Port 
provided adequa.te warehousing facilities were available there. At 
present the importers preferred to import the cotton through 
Bombay Port. In order to make the Kandla Port attractive to the 
shippers, it was suggested that prompt measure should be taken to 
build more warehouses. Some other !Don-official organisations also 
pointed out to the Committee that Kandla Port provided inadequate 
storage facilities to the importers and exporters which was essential 
with a view to avoid undue delay to the ships. It was, therefore, 
necessary that either the Kamila Port Trust or the Central Ware-
housing Corporation should undertake construction of more ware-
housse near about the Port of Kafldla to provide storage facilities to 
the Trade and 'industry. 

4.87 During the discussion with the Kandla Port authorities at 
Kandla, the Committee were informed that there were seven 



spacious warehouses at the port. Two of the warehouses were being 
used exclusively by the Food Corporation of India; they were using 
four warehouses till recently. Three other warehouses were being 
utlised for storing fertilisers The Committee were further informed 
that additional warehousing facility was being created in the Port 
area. The Central Werehousing Corporation was likely to send a 
team shortly to make a survey for the purpose. The Port authorities 
were also perpared to help setting up of warehouses by the interested 
private parties. 

O.Dredging 

4.88. During their on-the-spot study visits to Ahmedabad, Kamila 
Port etc., it was pointed out to the Committee that the foremost 
difficulty facing the Kandla Port was in regard to the dredging 
operat~ons. Cqntinuous dredging operations were necessary for re-
moving silt from the sea for ensuring efficient working of the Port. 
The existing nuniber of dredgers, it was stpted, was not adequate 
and it was necessary that more dredgers should be provided to the 
Port. Only about half a decade ago vessels with 35 feet draft could be 
berthed at the cargo jetty. Now only vessels with 30/32 feet draft 
could negotiate the bar during favourable tides. Vessels with 
deeper draft, therefore, had perforce to seek other harbours. The 
breadth of the channel was continuously narrowing down and chan-
nel drafts during lean tides came down to as low as 26 feet. 
It was suggested to the Committee that early provisiO'D of another 
suitable dredger would go a long way to check the deteriorating posi-
tion of the channel. 

4.89 During the course of oral evidence of the representatives of 
the Ministry of Shipping and Transport, the Committee enquired 
whether the channel was big enough for berthing of bigger ships, 
the Chairman, KandIa Port Trust, stated that normally there was 
no difficulty for ships above the capacity of 20,000 tonnes which took 
a draught upto 30 to 31 feet. Asked to comment on the point made 
out by the Ministry of Foreign Trade that the restriction of channel 
draught at KandIa was causing great concern to charterers like the 
State Trading Corporation and, therefore, the Port authorities might 
consider a continouous dredging for keeping the channel open for 
normal tankers of 16,000 to 20,000 tonnes, the Secretary, Ministry 
of Shipping and Transport stated "So far, Kendle had only one 
dredger which has been maintaining the channel in its present posi-
tion. We have felt that we must make efforts to dredge intensively so 
that the depth on the bar could increase. For this, the purchase of a 
new dredger bas been tl8Dctioned, and tenders have been called for. 
As you know, nowadays we are getting them made indigenously. So, 
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we have to wait till a powerful dredger is avilable to Kandla Port to 
go on gradually dredging the bar and reducing it so that ships at? 
in a position to come more often." 

4.90 During their discussion with the Kandla Port authorities at 
Kandla, the Committee were informed that an order had been 
placed on the Mazagon Docks for supply of a big dredger at an es-
timated cost of Rs.4 crores. That dredger would take considerable 
:time. Meanwhile it had been arranged that c:fredger No.3 belonging 
to the Ce;ntral Government, which was presently lying at the Para-
dip Port, would be placed at the disposal of the Kandla Port. That 
dredger would come to the Kandla Port during the next about four 
months, as it had been held up there due to the recent cyclone in 
Orissa. 

P. Welfare f_ilities 

(l)MedicaZ facilities 
4.91 During their on-the-spot study visit to Kandla Port etc. it 

was represented before the Committee by the various non-official 
interests that the existing dispensary in the Port area was not 
enough in case of serious illness as well as industrial accidents. The 
Government Hospital was at a distance of about 20 K.M. and the 
ambulance charge recovered by the Kandla Port Trust per trip wu 
Rs. f>2/s in case of workers other than the Kandla Port Trust, Food 
Corporation of India and the Kandla Dock Labour Board-the three 
main employers in the area-might jointly provide a full fledged 
hospital within the port area. 

4.92 Tlie Kandla Port authorities, however, informed the Com-
mittee that there was a 20-bed hospital with three doctors, within 
th Port area although there were no arrangements for major surgical 
operations in that hospital. For major surgery one had to go to the 
Government hospital which was fully equipped but that was located 
at Gopalpuri at a distance of about 20 Kms. From the Kandla Port. 

~.93 In reply to a question, the Committee were informed that 
during the 12-month period from November 1970 to October, 1971. 
there were 61 accidents, out of which only one could be classified as 
a major accid~t. Details of those accidents and the:r caases were 
as follows: 

(i) Injury to a shore worker due to the falling of a Tea ckest 
from loaded sling as the hook of the sling slipped from 
the ring of the tray while the sling was heaved up for 
loading into the vessel. The worker sustained serious 
injury to his right arm resulting in partial disability; 
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(if) Injury to a stevedore worker due to accidental fall whiltt 
cleaning a tank of a Foodgrains tanker. Worker sustained 
serious injury but it was not fatal. 

(iii) 37 minor accidents while handling tea chests. Such as 
falling of chests accidentaly on the hand or toes and 
other parts of body of workers while preparing slings and 
stackings. 

(!v) 28 minor accidents, minor injuries to the worker while 
hJlD.dling General cargo/bagged cargo, accidental fall of 
worker from stacks, slipping of the labourers while carry-
ing head loads. 

(2) HOUBing facilities 

4.94. Duril)g their on-the-spot study visit to Kandla Port etc. it 
was represented to the Committee by the various non-official inte-
rests that there was an acute shortage of houses for gll categories 
of employees in the Kandla Port and others living around. 

4.95. During their discussion with the Kandla Port authorities, the 
Committee were informed the 71 per cent of employees of t.he 
Kandla Port had already been provided with residential accommo-
dation: The remaining 29 per cent of the employees would also be 
provided such accommodation by the end of the Fifth Five Year 
Plan: It was pointed out to the Committee that there was a demand 
all round that the Port authorities should also construct houses for 
the employees of various other organisations/employers in the Port 
area, as those organisations were very much linked with the activi-
ties of the Port. It was, however, clarified that the Port could not 
take upon themselves that additional responsibility as that would 
be beyond their purview. 
(3) Schooling facilities 

4.96. During their on-the-spot study visit to Kandla Port etc .. 
it was represented to the Committee that the Kandla Port Trust 
had provided a Hiill School for its employees. But, in view of the 
growing student population. the same was found insufficient inas-
much as in some of the classes, a hundred or more student5 were 
compelled ~ squate on the ground. The lower classes had not been 
provided with benches and the writing deaks. There was no other 
High School. The enployers in the Pori area Dtight jointly pro-
vide some schools. 

'-17. The Committee feel that a represeatative of the Steamship 
AaeJIIs ......... ia .... III tile BoariI .f Tl'astees of the Kudla 
r.rtto ... It fdy HPft.II'Cati~. 
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4.88. 'dae Committee are of the opinion that the representative 
ef the Railways on the Board of Trustees of the Kendla Port should 
be of a higher J'IIIlk 10 that be may be able to take quick deeisioua 
at his own level and eniure their impltttnentation insofar as they 
Telate to the Railways. 

4.99. The Committee feel that the suggestion of the Kaudla Port 
authorities that the Government of Gujarat should be represented 

, on its Board of Trustees by the Secretary of the Public Works Depart-
ment merits careful consideration by the Government. 

'.100. The Committee desire that early decision should be taken 
to implement the recommendations of the Major Ports ColDIDission 
in regard to the pre-19M debts payable by the Kandla Port Trust 
to the Government of India. They cannot over-empbasise the need 
lor making the Kandla Port a financially self-sufticient organisation 
run on commercial lines. The Port should gear up its activities 
and organise its finances with a view to achieving the objective of a 
retum of twelve per cent on tbe capital employed, as recommended 
by the Major Ports Commission. 

4.101. From the statement of financial allocations and mqtenditure 
made by the Kandla Port Trust during the Third Plan period and 
subsequent years, the Committee note that the KandIa Port has not 
been able to utilise fully the allocations made to them. The Com-
mittee wish to emphasise the need to manage the &nances of the 
Port more carefully and suitable steps may be taken for a proper 
phasing of their developmental activities. 

4.102. The Committee feel concerned at the steep decline in the 
volume of traftie handled at the Kandla Port during the past few 
years. While the Committee appreciate that the decline in import 
traflic bas been largely due to a drastic reduction in the imports of 
foodgrains on account of the Green Revolution in the country, tbe 
Committee feel that adequate steps should have been taken well in 
advance to secure additional traftic for the Port in view of the con-
tinuing decline in the volume of import of foodgrains ill the coun. 
try. ,. - .--"':" "";'~ 

The Committee are of the opiniQll that vigorous eilforts should 
fie made to secure additional traftic in respect of the traditional items 
of import and export. The possibility of routing IOIII.e nDD-tratU. 
tional items through the Kedla Port should also be explored. 

4.103. The Cemmlttee cannot over-emphasise the role that the 
Public Undertakbap/GoverlimeDt Apneies can play lit. w.oo.tiq the 
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tratlic of the KandIa Port. While agreeiDg that theae UDdertaldDp/ 
A,aeneies will be pided mainly by commercial eODSideratioas III 
ehoosiDc the particular pori through which they should route their 
imports/exports, tbe Committee would reeammend that the Under-
takings located in the hinterlaDd of Kandla Port should take a lead 
in patronisiDg the Kimdla Port so that private tradiag interests 
may also follow suit. The Government should persuade the vari01Ul 
Public Undertakings/Government Agencies, particularly those in 
the economic hinterland of the Kandla Port to identify the commo-
dities that could profitably be exported through Kandla Port. 

4.104. The Committee notiee that the Railways have panted con-
cessions for the movement of cotton from Z3 stations to Bombay as 
against from 11 stations to Randla. The Committee have been 
informed that there are statutory limitatioDS on the Railways under 
wliieh they eanDOt DuWfy the geographical advantage of one station 
over another station. However, the Committee feel that in view of 
the rapid decline in the traflic of th" Kandla Port, a c:hanp or 
relaxation in the relevant statutory rules is called for so as to allow 
necessary concessions being given for movement of cotton, Dot only 
from stadons which are nearer to Kandla Port than to the Bombay 
Port but also from other stations so as to improve the position of 
Kandla Port vis a vis the Bombay Port. The suggestion of the 
Kandla Port authorities that the freights chargeable for Kandla 
Port should be proportionately lowered according to the distance 
involved as compared to Bombay is justified and merits IeriOUI 
consideration, so that there is improvement in the trafllc handled 
by the Kandla Port. 

4.105. The Committee find that there has been a continuous de-
crease in the supply of Railway wagons for the cleal"lJlllfCe of import 
cargo from Kandla Port since November, 1970. From the figures 
famished by the Kandla Port authorities, it appears that there has 
been an appreciable drop in the supply of wagons during the perfod 
January to October, 1971 when it ranged between 82 and 100 at 
an average per day, as compared to an average daily supply of 137 
wagons in October, 1970. The Committee desire that the Ministry 
of Railways shoald look Into the question of irregaJar and port 
nrpply of railway wagons for ·the Kandla Port and take effective 
..tepa to remedy the situation. 

4.1" The Committee note that the I'IIDIling of night Ihuttletl to 
and from Kimdla P~ which W88 stopped with effect from the _ 
February, t.971 on the ground that the trains were DOt saflieiently 
eeeupied and renlted in loss, was restored with effed from the 15th 
August, 1m, OD the condition tUt the KaDdIa Port aaSlorities 
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would make a payment to the Railways at the rate of as. Z80 per 
...,.. Since the Bight shuttlell are serving the needs of not only the 
staft of the-- Kandla Port, but also of other organisations connected ' 
with the Port, namely, the Food Corporation of India, the Doek 
Labour Board, the Customs, the Clearing and .'Forwarding Agents, 
Steveciors, Shipping Agents and the general public, the Committee 
are of the view that there is no justifieation for this payment b, 
the Kandla Port to the Railways. The Ministry of Railways should 
reconsider the matter and waive this pa~ent of as. Z80 per day 
by the Kandla Port authorities. _. 

4.107. The Committee find that ODe of the main difficulties faced 
by the KancQa Port is the inadequacy of shipping facilities. W1We 
the Committee appreciate that there is a vic:ioUli circle of ''Do cargo-
no shipping and no shipping-no cargo", they feel that the Govern-
ment should consider tohe provision of adequate shipping services at 
the Port as part of the infra-structure facilities and bear the extra 
expenditure involved thereon for some time, until there is a regu-
lar flow of traffic through the Port. The advantages thus obtai.netl 
are likely to outweigh the expenditure incurred in the long run. 
This may be examined by the Government in detail. 

4.188. The Committee note that the M"mistry of Agriculture have 
undertaken a speftal project for mechanical discharge of fertilizers 
at Kandla Port whkh is likely to be completed by 1973-74. They 
further note that with the impro\'eci equipment being available fnr 
handling fertilisers at the Port there .111 be an increase in the effec-
tive availalnlity of berths. The Committee hope that necessary 
steps would be taken well in advance to secure more fertiliser 
traffic for the Port so that the additional facilities created at the 
Port are utilised to the maximum. 

4.109. The Committee note that there is great scope for export of 
salt which is produced in abundance in the dose proximity of the 
Kandla Port. In fact, this is one of the items which ea provide 
perennial bulk carco for the Port. However, the existing methods 
of handling salt at the Port are not conducive to attract foreign im-
porters. The Committee have bee. informed that 85 compared to 
40,000 tonnes of loading per day ill Mexiee, the Kudla Pert can 
load only 2,000 tonnes of salt per day. Thus, Japua, ene of our bulk 
buyers of salt till recently does not fiDd it competitive eneugh to 
import salt from India any 10nR'er and has started its import from 
Mexico and other countries. The Committee feel that tbere is an 
urgent need to step up etlorts to improve the rate of loading of salt 
at the Kandla Port not only to give a IDlip to the export trade of 
the coaatry, but also to make more extensive use of the port fad1I-
ties .ft1Iable at Ita .... 
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4.110. The Committee are happy to note that the Kandla Port 
authorities are taking necessary stPps 10 create additional wareho .... 
ing facilities and the Central Warehousing Corporation are likely to 
-send a team to make a survey for the purpose, so that no traffic 
gets diverW to other competing ports simply due to inadequate 
warehousing facilities at Kandla. 

4.111. The Committee note that continuous silting of the entrance 
-channel is one of the major problems faced by the Kandla Port. 
They, however, note with satisiactiou. that botb tbe Ministry of 
Shipping & Transport and the Kandla Port Trust Authorities are 
<onscious of the problem ana that energetic: steps are being taken 
10 provide adequate dredging facilities at the Port. Pendinc sapply 
of a new dred&n by tbe Mazagon Docks for which an order has 
already been placed on them, the Committee hope that dredger 
No. 3 belonging to the Central Government, which has been placed 
at the disposal of the Kandla Port, would be brought quickly frOID 
the Paradip Port which had been held up there on account of the 
recent cyclone in Orissa. 

4.112. The Commitlee desire that arrangements should be made 
to provide adequate medical.. housing and educational facilities for 
the employees of the 'ltandla Port. 
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DEVELOPMENT OF KANDLA FREE TRADE ZONE 

A. Working of the Zone 

5.1. The ~cheme for the establishment of the first free trade zone-
in India at Kandla was approved by the Cabinet at their meeting on 
the 22nd March, 1963. In a written note furnished to the Committee 
by the M;inistry of Foreign Trade, it has been stated that the main 
objects of the scheme as originally approved by the Cabinet are:-

(a) To promote Indian exports and earn more foreign ex--
change; 

(b) To bring about fuller utilisation of the facilities already 
developed at Kandla Port; and 

(c) To increase the employment potential of Kandla-Gandhi-
gham. 

5.2. The area of the Zone has been segregated by double fencing 
and is under Customs control with adequate arrangements to pre-
vent smuggling etc. The scheme provides for customs as well as 
Central Excise duty free import/supply of plant and machinery, 
component parts and raw materials into the Zone. The scheme is 
at present governed by the provisions of the exemption notification 
pertaining to Customs and Central Excise issued by the Ministry of 
Finance (Department of Revenue and Insurance) and as amended 
from time to time. The goods manufactured in the Zone are ex-
empted from the levy of Central Excise duty as well. The Kandla 
Free Traae Zone scheme is 100 per cent export oriented i.e. all goods 
produced in the Zone have to be exported out of India except cer-
tain per· centage of ~astage to be fixea industry-wise. Items like 
Dimonds, Gold and Silver, watches and Narcotics etc. are not per 
mitted for impo"l't into tlie zone. 

5.3. EighteEn 1hdustrial establishments have been set up in the 
Zone so far, out of which 14 units are working at llresent. The 
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parliculars of trieir tbced capital asset!? in the Zone, their out-put 
in 1970-71 and yearly exports are as indicated below: 

Year Total exports from 
the zone 

Number of units 
working in the zone 

eRs. in lakhs) 

1966-67 
1967-68 
1968-69 
1969-70 

1970 -71 
1971-72 
(April--June) 

Position of units as on 26-7-1971: 

7"49 
8'95 

51 '81 
60' 18 
34'44 
14'05 

Number of units in production 14 
Number of units approved but not yet in 

production 33 
Number of approved banks and warehoLses 4 

1 
1 
6 
9 

10 
14 

Exports from the Zone increased from Rs. 7.5 lakhs in 1966-67 tb' 
Rs. 60.18 lakhs during 1969-70. The set back in exports during 1970-
71 has been stat~d to be due to slmrtfall in the production of a single 
firm viz. 'f!I./s Simac Group producing Hand Knitting Machines which 
had 'some difficulties O"n1eir own. As reported by the Develop-
ment Commissioner, Kandla Free Trade Zone, the firm was not able 
to make any exports of its products after August, 1969 due to the 
fact that earlier exports made by them were found defective. In 
view of this, the firm was not in a position to secure fresh export 
orders from tlie foreign buyers. It appears that the firm had sub-
sequently succeeded in getting orders on condition that pre-ship-
ment inspection of its hand knitting machines was made before ex-
port. The firm lias reported to the Development Commissioner that 
it has been able to secure orders on the basis of pre-shipment inspec-
tion and that it would be able to make exports from June, 1971. 
From the data furnished by the Development Commissioner, it is 
found tllat the firm has succe&l!d in exporting goods worth Rs. 7.5 
lakhs in the period April-June, 1971. It has been stated by the 
Ministry of Foreign 'TraCle tEat as the Zone gets more broad based 
and more units come Into operation, there would be less danger of 
such sharp variation in performance depending on the fluctuations 
of one or two units. Exports from the zone have, however, shown 
improvement during the year 1971-72. 
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5.4. The goods under production in the Zone are stainless steel 
utensils, wll:ter-proof tarpaulins, art silk fabrics, hand knitting 
machines, embroidered fabrics, pharmaceuticals a.nd medicines, in 
packed processed peanuts and polylined jute fabrics etc. Two units 
manufacturing tin-packed processed peanuts and cashewnuts and 
polylined jute fabrics and bags have recently gone into production. 
With these two bigger units functioning, exports are expected to 
exceed Rs. 1.5 crores in 1971-72. Another three to four units are 
'expected to commence their produtcion shortly. 

5.5. It has been stated that there are about 50 parties on the 
approved list at present. All the development works are now nearly 
complete as works costing Rs. 80.40 lakhs have already been com-
pleted up to the erid of 1970-71. Kandla is now linked with a broad 
gauge railway line also. Out of the total 200 plots, 33 plots have 
already been aHofted besides 16 Government constructed industrial 
sheds which are also all occupied by entrepreneurs. A sum of 
Rs. 8.07 lakhs has been provided in the budget estimates for 1971-72 
to meet the expenditure on the development of the Zone which 
includes security arrangements, road, water supply and internal 
distribution lines, drainage system etc. and cost of administration. 
The provision made for works during 1971-72 is Rs. 3.66 lakhs as 
'Compared to Rs. 3.50 lakhs for the year 1970-71. 

5.6. Import licences issued d~ring the year 1970-71 for raW 
materials and components were worth Rs. 29,45,172. Similarly, in 
respect of machinery import licences were issued during the year 
for Rs. 4,26,868 thus bringing the total from the inception of the 
"Zone to Rs. 96,11,360 as against the aggregate exports worth 
Rs. 1,76,92,476 ending June, 1971. 

5.7. The Ministry of Foreign Trade have added that while the 
progress has been satisfactory considering the various odds and the 
fact that this was the first free trade zone of its kind in India, the 
Free Trade Zone at Kandla would have fared. 

5.8. The various concessions!facilities available to entrepreneurs 
in the Zone are indicated at Appendix V. With a view to attract-
ing investment from non-residents of Indian or non-Indian origin, 
'Special facilities were announced in 1969 for stepping up export pro-
duction in the Zone such as 100 per cent foreign investment, liberal 
re-patriation rules, practically unrestricted import' of plant and 
machinery etc. 

5.9. In the written note furnished by the Ministry of Foreign 
Trade it bas been stated that representations have also 'been received 
;n tile Ministry from time to be for further concessions to unitS .., 
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in the zone. The Ministry has also been review~ the position 
constantly in order to see what further facilities are required. A 
step that has recentlY-been taken (in March, 1971) is to set up a 
highpowered. Committee called the Kandla Free Trade Zone Com-
mittee which wilT consider applications for the setting up of neW 
units in the Zone, import of capital goods and raw materials by 
those units and various other connected matters. This high 
powered committee consists of representatives of the Ministry 
of Indusfrial Development, Department of Economic Affairs, Re-
venue & Insurance, Expenditure, Transport and Shipping, CCI&E 
:md State Government of Gujarat etc. under the chairmanship of 
Additional Secretary, Ministry of Foreign Tra<le. Proposa]s in 
regard to grant of soft loans, higher tax concessions etc. to the 
entrepreneurs in Kandla Free Trade Zone are also being pursued. 
It has also been decided that the units in the Kandla Free Trade 
Zone from 30th March, 1971 onwards be treated as recognised Ex-
port Houses for the purpose of grants-in-aid under the code ot 
grants-in-aid for export efforts for assistance from Marketing 
Development Fund provided the project/proposals get the prior 
approval of the MDF Committee. It nas further been decided to 
engage the IndIan Institute of Foreign Trade to enquire ilJto the 
difficulties and problems affecting the development of the Kandla 
Free Trade Zone and to make realistic recommendations which 
would lead to a quicker and significant development of the Zone. 
The report of the Indian Institute' of Foreign Trade is expected 
IIhortly. 

5.10. The Ministry of Foreign Trade have also added that while 
the full potential of Kandla Free Trade Zone is yet to be realised, 
the results achieved so far are not unsatisfactory and in coming 
years, it is hoped, that the response Trom the entrepreneurs will be 
more positive. On the success' of Kandla Free Trade Zone would 
also depend whether there should be more such Free Trade Zones 
in other parts of the country as at Goa, Pondicherry and Haldia. 

5.11. During the course of their on-the-spot study visit to 
Ahmedabad, Kandla etc., the representatives of the trade and indus-
try located in the K"anclla Free Trade Zone stated before the Com-
mittee that the concessions and incentives prevailing today in Kandla 
were not adequate and the basic oliJects to boost exports, to capture 
in1Jemational markets, and to provide employment to the people of 
the region had not been achieved; and those would not be achieved 
unless the Government put the Kandla Free Trade Zone at par with 
similar other Zones in the world. It wa. further pointed out to the 
Committee that when the Zone was established in .the year 1965, 
the Government offered to the entrepreneurs, IiberaHsed imports, 



port facilities, easy financing, stock. piliDg, diveJ:~OJ;l of c~n fJ6-
centage (jf production to the TocaI uiWe), e~. CQp,siper,ipg ~ 
facilities om!red 'by theGove~ent, ;the .w:}J.~ ~i~ .~ ~i:rly 
good response i.e. about 500 applications WMte J.:~yed.Qut of 
those app]j,cations, after sci'utiny, ,the Gov~e~ appr!lve~ ~O 
licencees decided to take the plots in the zonp, out of lIhich at 
present only 18 units had been set up. But as far as real function-
ing was concerned, It would be pointed out that actually only 2j to 
31 units were functioning. Ap,iDst the to.~ ~Qy~nt oJ. about 
two crorea In the zone, there had been ~port of ,QPly L8 crores 
during 9i1C ~s i.e. aoout IRs . .so laCs per year. 

B.~~~teom~ 

5.12. The representa,tives of the trade and industry located in the 
K~a Free Trll.deZone p<>inted out to the Corimiittee the folloWing 
drawba,cks which contribuled the d:ecay of the Zone: 

(i) In the absence of tbe shipping facililies at the Kandla 
Port, the units in the Zone had to use .the Bombay Port 
for importing their raw materials and far exporting their 
consignments. Besides, th~ were many cumbersome 
and costly forlhaHties of executing various types of bonils 
and guarantees required by the Free Trade Zone autho-
rities, Kandla Port authorities andtbe :Bombay Pcn1; 
authorities. All that resulted in extra expenditure of 10 to 
15 per cent which made the units in the zone less coJ;Jlpe-
titive in the world ~rket. 

(ii) S~illed labour was not av8lilable and, therefore, higher 
~a~es were ttquired to be offered, which added to' the 
cost of production. 

(iii) The Kandla ;Free Trade Zone being located. in an under 
developed area, machinery maintenance facilities wet'& 
ab~nt and, therefore, tneentrepreneurs had to dep,.end on 
f~ci1ities available in far .off placeF Hke Rilj~ot9r' 'Ahmeda-
bad. whi.ch also adde~ to th~ Cost an" ~ted in 9fbppages 
of"!he plant for long periods. . . 

(iv) Exemption on certain items UDder local Sales Tax ami 
on all items against Central Sales TU: \V,asnDt made 
alV'8ililble to the Zone iniiOltrles. 

(v) pue .~ bIolr~~e ·Cl1~mslq~i .. it ~k )~~~ or 
~i~ I¥l~ fO,J: .j.~ !~n~em. .rMlHMi 
t~\JIP -knl),yto ~ tht! ~e. ~~ ~lltjea 
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upfJet ~e shipping scl:tedules of exports and ~lly result-
ed in loss of the fufure tenders from overseas buyers. 

(vir Units in the Zone were 100 per cent export-oriented. 
But it was always difficult and time consuming and ex-
pensive to develop overseas markets and it was natural 
that the production capacity of the industries in the Zone 
was always under-utilised, which- added to the cost of 
production. Hence, -if there was a backing of internal 
sales, the units in the Zone would be quite competitive 
in their export markets. 

(vii) The wrong interpretation put on the facilities offered to 
the industries in the Zone, as stated in the booklet pub-
lished by the Kandla Free Trade Zone authorities, had 
resulted in the provision of less incentives than those 
available to the industries l-ocaied outside the Zone. For 
example, the pharmaceautical industry outside the Zone 
was given 20 per cent cash incentives but the industry 
located inside the Zone got only 15 per cent cash assist-
ance. That would make the units uncompetitive in the 
international markets. 

Suggestion for improvement 

5.13 Asked what measures were necessary for improving the 
fl,mctioning 9f the. Kandla Free Trade Zone, the represen~tives of 
1?,c;le and i~dustry lo::ated in the Zone made the following sugges.-
~o~s: 

(i) A minimum incentive of 10 per cent should be offered to 
all units inside the Zone. Cash incentives to the Zone 
units 'Should be 100 per ct;nt more than that given to units 
<lutslde. 

(ii) At least 25 per cent of the production should be allowed 
to be div~~to internal maJ."~ts for fuller untilisation 
for productj.on ca~<:ity, ~~chc,?~~b.~!p ~~~ ~nc,tustry 
to more competitive in t~e internation~l mar~et. 

<iii) Until Kandla started functioning regularly, an agency 
. . should· be created which would deliver the imported con-

sigriments to the Zone from Bombay and also took export 
ccmsignments trom the Zone by issuing a through bill of 
lading. . That should be cOnsidered as one of the infra-
sttUetUre fllcilitles UkeeieCt1iclty power, land e~c. In the 
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absence of that vital infra-structural facility, the industries 
in the Zone had to spend at least 10 to 15 per cent extra 
transhipment charges which always made the exports from 
Zone expensive in international markets. 

(iv) Regular shipping services, at least two times a month. 
should also touch Kandla Port as it would help not only 
the ,Zone but also importers and exporters of the hinter-
land. 

(v) The industries in the zone had to suffer greatly due to in-
ordinate delays in the clearance of their proposals. There 
sJ:lould be a High Power authorit~· consisting 'Of top rank-
ing officials of the Central and State Governments who 
should take decisions in respect of the industries of the 
Zone. The authority should also include representatives 
of the Zone industries. That type of authority was very 
vital to the effective functioning and fulfilment of the 
purpose for which the Zone was set up, namely, increase 
in exports. 

(vi) Exemptions from income-tax for at least 10 years should 
be given. The units established in the zone should be 
treated as separate entity and considered as pri'Ority in-
dustry for the purpose of development rebate. 

(vii) Exemptions for a period of ten years should also be given 
in Central and State Sales Tax duties, fees etc. 

(viii) Facilities for easy loans and all advances whether 
hypothecated, packing credit or pledges from commE:r-
cial Banks and financt;al institutions at concessional inte-
erest should be made available to the Zone industries. 

(ix) All the cumbersome formalities like bank gurantees. 
execution of bonds, Kandla Customs formalities and Port 
formalities should be done away with. The post 'Of Cus-
toms Appraiser should be filled forthwith. The demand 
of bank guarantee on market value had proved' a great 
hindrance to the exporters of the Zone. 

(x) Feasibility of introducing scheme of drawback of excise and 
import duty on raw materials secured from indigenous 
sources should be evolved, as it was not possible to im-
port all the items and that too in a very small quantity 
from abroad. In view of cumulative need for the use of 
such indigenous raw materials, the units were' put to un-

. avoidable loss in the absence of such a scheme. The above 
facility might, therefore, be introduced at the Kandla Free 
Trade Zone. 
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(xi) The Ministry of Foreign Trade should make lump sum 
market devlopment fund grants to the Zone Administra-
tion for being given to the zone units on the basis of in-
dividual requirements and merits. 

t{xii) Recognised export houses and agencies often requested 
for samples on behalf of their overseas customers. Pro-
visions should be made to allow clearance of such samples 
without payment of duty in India. 

(xi~i) With a view to ensure expeditious disposal of scrap 
and waste it was essential that Section 66 of the Customs 
Act be made applicable to the Zone. Moreover, definite 
policy for disposal of scrap and waste be evolved and 
implemented for the Zone as early as possible. 

,{xiv) With a view to enocurage and assist organic growth and 
development of industries in the Zone, it was essential that 
adequate housing facilities should be provided in the 
vacinity. Moreover, necessary provision for trao~ning of 
labour and other welfare amenities should also be pro-
vided there. In addition to that, facility for internal trans-
port should be made available so as to ensure quick move-
ment of people to and from their work. 

S.14. The Committee are unhappy to note that the Kandla Free 
Trade Zone, which is the first of its kind in the CDUlDtry, has not been 
able to achieve its objectives of promoting exports, making fuller 
utilisation of the facilities developed at the Kandla Port and increas-
ing the employment potential in the Kandla-Gandhidham area. 
Instead of expansion, the industrial activity in the Zone has slowed 
down considerably during the past few years. As against SO parties 
on the approved list of the Government, only 18 industrial uUlts, 
have heen set up in the Zone so far. Out of those 18 units only 
14 are actually wormg at present, as stated by the Ministry of 
ForClign Trade. The industrialists in the Zone have, however, point-
ed out to the Committee that only 2-1!2 to 3-112 units are engaged in 
actual production. 

S.IS. The Committee find that in the absence of adequate shipping 
facilities at the Kandla Port, the industrial units in the Kandla Free 
Trade Zone have to resort to Bombay port for import of raw materi-
als and export of finished goods. On this account they have to un-
1iergo cumbersome and costly formalities and incur an additional 
expenditure of 10 per cent to IS per cent. The Committee desire 
that the Gove~ment f!hould consider the feasibility of setting up a 
single unified agency under the Government which should undertake 
all the responsibility for handling the import/export car~o between 
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the KadJa Free Trade iOne and tb~ Bombay Port and deliver the 
goods to the parties at the Kaiadla Free Trade Zoae so that the par-
ties are not required to in~ur the adcUtionai expenditure to the tuDe 
of 10 per cent to 15 per cent. 

5.1ft. The Committee note that the industries in the Kandla FreEt 
Tracie Zone are Bot permitte4 to dispose of their soap/sub-standard 
goods for utilisatiClll withia the country which has resulted in large 
scale accumulation of such material in their premises, besides block-
ing up of their capital The Committee suggest that the Government 
should evolve a definite policy for the !lisposal of scrait/sub,standard 
goods so that the above difficulties of the entrepreneures in the Zone 
are removed. In this connection the GoveJlDDlent may examine 
are removed. In this connection the Government may examine 
plicable to the industries in the Zone. 

5.17. The Committee have given their careful cousideration to 
the other problems faced by the industrialists in the Kandla Free 
Trade Zone. The Committee recommend that the Government may 
set up a study team consisting inter alia of the l"epresentatives of 
industrialists in the Zone to undertake a comprehensive review of the 
working of the Zone, in the light of the experience gained so far and' 
to make defillite proposals to realise quickly the original objectives of 
the Kandla Free Trade Zone. It is imperative to make a success of 
ihis scheme so that the setting up of more free trade zones to boost 
the exports from the country may be expedited as in other foreign 
countries. 
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iJEVELOPMENT OF TUNA PORT 

A. hrtrotluetery 

6.1. Tuna is situated in the Gulf of Kutch west of Kandla Port. 
It is at a distance of ' about 35 Kms. from Kandla. 

6.2. Before 1955, Tuna was one of the minor ports Iiln the erst-
while Kutch State. On 1st April, 1950 when Kandla was taken 
over by the Government of India for the construction of a Major 
Port, Tuna fall within the limits of the Port of Kandla controlled 
by Kandla Port Organisation. The Administration of Tuna is with 
the Kandla PQ}"t Trust. 

6.3. Tuna is a tidal port and the channel in which the sailing 
vessels are tied gets completely dried when the tide recedes. It has, 
therefore, never been possible even in the past for the sailing vessels 
to enter into or sail out of the port except on high waters. The 
sailing vessels approaching Tuna normally drop their ancher 
at south Tekra Light House awaiting favourable tide conditions. 
Sailing vessels upto 100 DWT can navigate the channel. 

B. Facilities available 

6.4. Tuna port offers inter alia the following facilities: 

(i) Tuna has been provided with a long wharf where about 
20 sailing vessels can be conveniently tied at a time. 

(ii) At one end of this wharf an open plot and a storage shed 
of 200 tonnes capacity have been provided for the storage 
of cargo. 

(iii) A narrow-gauge trolley track runs along the entire length 
of the wharf to facilitate transport of goods between the 
sailing vessels and storage places mentioned above. 

(iv) Facilities are also available for beaching sailing vessels 
for repair purposes as also for storage of large quantities 
of timber. 

c. Traffic handled 

6.5. In a written note furnished to the Committee by the Min-
istry of Shipping and Transport, it has been stated that prior to 
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the construction of Major Port of Kandla, the sailing vessel traffic 
at the minor ports in Kutch was considerable. This was mainly due 
to the fact that Kutch was not connected to the rest of the country 
either by road Or by rail and all the goods from rest of India had 
to be brought to Kutch by sea. The first rail connection from Kutch 
to Rajasthan and Gujarat via Palanpur was established in 1952 
when the metre-gauge line was inaugurated. Since then movement 
by railjroad is found to be more convenient and economical than 
transport by sea. 

6.6. The mai;n commodities of traffic which were being handled at 
Tuna prior to the taking over by Kandla Port Organisation were as 
follows: 

Imports 

Timber, Cement, Jaggery, coir, coconuts, spices, ground-nuts,-
groundnut oil and mineral oil in drums and tins. 

Exports 

Wool, cotton, '-hides, etc. 

The annual traffic, imports and exports separately, from 1950-51 
till the first quarter of 1971-72 is given in Appendix VI. The Min-
istry Qf Shipping and Transport have stated that the traffic has 
fallen considerably from 1956-57 when Kutch was connected by road 
to the rest of country, and has reached the lowest figure of 2630 
tonnes in 1970-71. 

6.7. It has been stated that Kutch was connected by metre-gauge 
railway in the year 1952. All wheather roads across the Rann of 
Kutch came into use from about 1965. These two facilities, viz., 
the railways and the roadways took away quite a considerable 
portion of the sailing vessel traffic handled at the minor ports in 
Kutch. There are obvious advantages of the land transport as com~ 
pared tQ the sailing vessel transport, the main being that there is 
less risk of the goods being damaged or lost in transit. Similarly, 
the time taken in transit is much less and there could be a more or 
less correct estimate as to the date on which the goods can reach 
the destination. This is not possible in the case of sailing vessels 
as their progress is governed by several factors like the weather, the 
availability of stores the crew etc. The National Highway connect-
ing Kutch to GUjarat over the Rann of Kutch was completed in 1970. 
Since that time again there has been-rurther decline in the sailing 
vessel trafRc as the road traffic is more advantageous since it moves 
the goods from warehouse to warehouses minimising not only the 
time in transit but also losses due to damage or pilferage on the way. 
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6.8. In regard to the steps taken for the development of traffic at 
the Tuna Port, it has been stated that the Minor Ports normally 
cater to the traffic of the area in the immediate promimity of these 
ports. The most important township near Tuna is Anjar which is 
.about 19 Kms. away from Tuna. The Anjar Merchants Chamber 
of Commerce which has a representation from the sailing vessels 
-owners, has approached the Kandla Port authorities on several 
-occasions suggesting steps to be taken for the development of 
traffic at Tuna. Their suggestions have. been considered and the 

-following steps have been taken from time to time to augment the 
use of Tuna:-

(i) When the rules applicable at the Port of Kandla became 
applicable to Tuna, it was eobserved that the working 
hours at Tuna were from 7 AM. to 11 AM. and from 
11.30 AM. to 3.30 P.M. The trade operating at Tuna had, 
therefore, to pay overtime beyond the above prescribed 
working hours. The port working hours for sailing 
vessels were therefore, amended to 8 A.M. to 12 noon and 
1 P.M. to 5 P.M. In addition to amending the above 
working hours, it was also declared that the work done 
during recess hours will be free of payment of overtime 
charges. The sailing vessels are at present charged over-
time only for work performed on Sundays and holidays 
and also for night which is a specified as 5.30 P.M. to 
9.30 P.M. and 10.30 P.M. to 2.30 A.M. 

(ii) Since the rates prescribed for various services at the 
port of Kandla are higher than the rates prescribed by 
the Gujarat State for services of the minor ports in the 
State, the entire structure of the rates applicable at Tuna 
was completely revised and the Scale of Rates was pres-
cribed for Tuna. The reV'ision came i:nto force with 
effect from 3rd December, 1970. 

(iii) The beaching for the entire length of the wharf at Tuna 
has been improved and a number of bollards have been 
provided for the safe mooring of the sailing vessels. 

(iv) 

(v) 

The channel at Tuna is dredged manually on several 
occasions incurring; a substantial expenditure to improve 
the navigation facilities. 
A wireless set has been kept at Tekra light House which 
is near to Tuna and this station is in constant touch with 
W'Jeless station at New Kandla so that in case any help is 
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reqUired by any sailing vessel approaching Tuna, the same 
can) be brought to the notice of the NavIgation authorities 
at New Kandla. 

(vi) In order to ensure supply of fresh water to the sailing 
vessels at Tuna, the Kandla Port Authorities are subsidis-
ing the village Panchayat for engaging a Water Carri~r to-
transport sweet water from a well which is about 1 Km. 
away from the port. 

6.9 The Ministry have stated that despite the above facilities 
provided at Tuna and the steps taken from time to time at the re-
quest of the trade using Tuna, the traffic at Tuna is registering a step· 
decline in recent years. As stated above, this is mainly due to the 
fact that the sailing vessel traffic is now gradually being replaced by 
road transport system which is quicker and safer and consequently 
more economical. Siimlarly certain commodities which were being 
imported at Tuna like Ground-nuts, spices, P.O.L. etc., are no more 
required to be imported. Ground-nut and spices are now grown in 
the district of Kutch to a sufficiet extent and as far as P.O.L is con-
cerned all the major Oil Companies have the:r storage installations 
located at Kandla where oil is imported i;n. large ocean-going vessels. 
There is, therefore, no need for sailing vessels to bring this commo-
dity from other coastal port. 

6.10. The Ministry of Shipping. and Transport have also added 
that traffic by sailing vessels has been coming down during the 
last 10 years all over Gujarat Ports and not only at Tuna. The per-
centage of traffic carried by sailing vessels to the total sea-borne tra-
ffic of Gujarat was 31 percent in 1959-60 but this had decline to 
13 percent in 1968-69. The figure is likely to have gone down still 
further since then and this is a situation which cannot be helped. 

6.11. The Committee note that despite various steps taken to aug-
ment the use of Tuna Port, the traffic handled at the Port has regis-
tered a steep decline in recent years. They also note that the traffic 
by sailing vesesls has been coming down during the last ten years at 
all the Gujarat Ports. The percentage of traffic carried by the sail-
ing vessels to the total sea-borne traffic of Gujarat which was 31 per-
cent in 195,9-60, declined to 13 percent in 1968-69. Since the adminis-
tration of Tuna Port rests with the Kandla Port Trust, the Kandla 
Port authorities should take effective steps to arrest further decline 
in the traffic handled by the Tuna Port. 

NE; DELHI; 
The 20th January, 1972. 

ANANT PRASAD SHARMA, 
Chairman 

Committee on Petitions 



(See para 4.14 of the Report) 

Statement slwrDing Income and Expenditure 0/ Kandla Port/rom 1957-5g 
to 1970 71 and as anticipated/rom 1971-7'2 to 1973-74 

Year Income Expenditt.:re St.:rplusj 
Deficit 

1957-58 47,96,012 29,50,222 (+) 18,45,790 

1958-59 68,c6,815 3°,45,888 (+) 37,60,927 

1959-60 66,4°,726 46,49,777 (+) 19,9°,949 

1960-61 86,93,078 77,5°,897 (+) 9,42,181 

1961-62 84,20,804 71,53,9°5 (+) 12,66,899 

1962-63 1,12,83,393 89,91,812 (+) ~2,9I,581 

1963-64 1,17,22,365 98,99,696 (+) 18,22,669 

1964-65 1,24,89,762 1,70,64,295 (-) 45,74,532 

1965-66 1,56,01,643 1,25,53,933 (+) 3°,47,710 

1966-67 1,84,86,004 1,48,79,289 (+) 36,06,715 

1967-68 J ,88,95 ,006 1,79,82,476 (+) 9,12,53° 

1968-69 2,10,97,549 1,88,84,586 (+) 22,12,963 

1969-70 2,60,63,178 2,53,91,563 (+) 6,71,615 

1970-71 2,41,48,558 2,59,55,891 (-) 18,07,423 

1971-72 . . • 2,40,50,300 2,77,13,9°0 C-) 36,63,600 
(Budget Estimates) 

1972-73 . 2,33,64,000 2,48,00,000 (-) 17,64,000 
tAnticipated) 

1973-74 . 2,67,23,000 2,57,5°,000 (+) 9,73,000 
(Anticipated). 
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 C
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m
m

en
da

-
tio

ns
, 

th
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 c
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 c
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m
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at
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 c

ru
sh

ed
 b

on
es

 h
av

e 
in

cr
ea

se
d 

an
d 
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f 
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K
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a 
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 p
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 b
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 b
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 f
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g 
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ra
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 p
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 c
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 c
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 c
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 c
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d 
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 c
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 f
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e 

po
rt

 
re

m
ai

ns
 

pr
ac

tic
al

ly
 

fu
lly

-
oc

cu
pi

ed
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ra
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 c
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 b
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 b
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 f
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 c
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t d
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 c
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 p
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 c
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 c
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 t
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 c
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ra
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 d
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 c
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e 
Fo

od
 C

or
po

ra
tio

n 
of

 In
di

a 
fo

r 
th

e 
st

or
ag

e 
of

 f
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 m
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 o
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 p
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 m
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 p
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 f
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 p
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 c
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 c
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 b
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 b
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 s
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 d
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 b
ra
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 c
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 d
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 p
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 c
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 b
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 c
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 b
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n 
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 b
ro

ug
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e 
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M
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tr
y 
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 T
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nd
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iv
il 

A
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at
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n 
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r 
ne
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y 
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nt
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fic
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nt

 t
ra
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y 
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n 
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e 
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 b
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d 

w
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th

e 
B
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ge
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lw

ay
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n 
A

irl
in
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; 

ha
ve
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ho
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ev

er
, 
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om

is
ed

 t
o 
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ep

 
in

 m
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d 
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p 
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ed
 f

or
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-
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ng
 s

om
e 

of
 th

e 
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ur
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 s
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tio
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ed
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id
er
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n 
in
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he

 f
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ur
e 

w
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n 
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r 
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et

 p
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m
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ow

ev
er
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 s

ug
ge
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n 
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 t
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om
m
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th
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B
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K

an
dl

a 
fli

gh
t 
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ch
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 p
ro
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n 
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 D
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 m
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 b
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w
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 l
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bl
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 p
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 C
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 f
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 C
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APPENDIX V 

(See para 5.8 of the Report) 

FaCilities/concessions avai'-'ble to entrepreneuers in the Kandla Free 
Trade Zone 

The main substantive concession available in Kandla Free 
Trade Zone is that the industrialists can import plant and machinery 
without payment of customs duty. This is not admissihle to industri-
alists outside the Zone. 

2. In" ad.dition, there are other facilities which are available in 
some shape or the other to industrialist outside the Zone, but the 
procedure has been simplified for the industrialists in the Zone. For 
example:-

(i) While the industrialists outside can pay duty on raw mate-
rials and get drawback later on, or can work 'in bond' 
under special arrangements, industrialists in the Zone can 
straight away import raw materials etc. without paying 
duty. 

3. Some other concessions, apart from taxes, which are given to 
the industrialists in the Zone are as under:-

(i) The policy for the import of raw materials in the Zone is 
quite liberal. Only a few items such as Diamonds, Gold 
and Silver, watches and narcotics etc. are not permitted for 
import into the Zone. 

(ii) Requests for import replenishment at a higher rate than 
that permissible under the registered exporters podicy are 
considered on merits. 

(iii) Special facilities of blanket permits for foreign exchange 
for visits abroad for export promotion, without any condi-
tion of export performance are available to entrepreneurs 
in the Zone. 

(iv) Approved industrialists in the Zone are treated as equi-
valent to recognise export houses for the purpose of assist-
ance from the MDF. 

(v) Non-residents who wish to set up industries in the Zone 
with their own foreign exchange resources are allowed the 
following facilities:-
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(~) Investments can be made in any form or organisation that 

they like, including partnership, proprietorship etc. 

(b) Investments in purely trading or commercial activities can 
be permitted in the Zone. 

(c) The condition of progressively associating reside Indian 
participation is not applicable. 

(d) Repatriation of profits after taxes is freely allowed up to 
half of the next export earnings in anyone year. 

(e) Plant and machinery import into the Zone is allowed 
against the applicant's own foreign exchange without 
DGTD clearance. 



APPBNDI'l[ VI 

(Sill para 6.6 of the Repart) 

........... III ~ oj t:4S'fIO im/MIel l1li" UfJtMId til T_ Pm "-I. if,,"'. 
1950 tD 3QIh ,.., 19720 

y- Imports czporII TcMl 
in tDD8 in .... 
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